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(Management and Transboundary Movement) Rules,
2016.

6. Annexure R5/5
A copy of the letter dt. 19.01.2023 vide which the State 26
PCB was pleased to impose the EC.

7. Annexure R5/6

A copy of the letter dt. 20.01.2023 vide which the

answering Respondent has informed the State PCB 27
about payment of the EC.
8. Annexure R5/7
A copy of the letter dt. 21.03.2023 along-with the 28-159
documents.
9, Annexure R5/8
A copy of the letter dt. 10.03.2023 issued by the 160
Applicant.
10. Proof of service 161
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1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O. A NO. 649/2022
IN THE MATTER OF:
NARENDER PRATAP SINGH ... APPLICANT
VERSUS
CENTRAL POLLUTION CONTROL BOARD & ORS ... RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 5 — U. P ASBESTOS LTD. IN
COMPLIANCE OF THE ORDER DT. 27.01.2023 ALONG-WITH AFFIDAVIT

MOST RESPECTFULLY SHOWETH:

1. It is most respectfully submitted that the Respondent No. 5/answering
Respondent is a company engaged in the manufacturing and marketing of
asbestos and non-asbestos cement sheets with one of its manufacturing

units at Dadri, District - Gautam Budh Nagar, Uttar Pradesh.

2. The Applicant has filed the present Application alleging environmental
pollution by the answering Respondent at its manufacturing facility at Dadri,
District - Gautam Budh Nagar. It is submitted that this Hon’ble Tribunal vide
order dt. 15.09.2022, taking into consideration the allegations by the
Applicant against the answering Respondent, was pleased to constitute a
joint committee comprising of CPCB, State PCB and District Magistrate,

Gautam Buddh Nagar to verify the allegations of the Applicant. The relevant
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portion of the order dt. 15.09.2022 is quoted hereinbelow for ready

reference:

2. In view of the allegations made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position. Accordingly, we constitute a Joint Committee comprising of
CPCB, State PCB and District Magistrate, Gautam Buddh Nagar, and direct
the same to meet within two weeks, undertake visits to the site, look into
the grievances of the applicant, associate the applicant and
representative of the concerned project proponent, verify the factual
position and submit its report within one month by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF
and not in the form of Image PDF. The State PCB will be the nodal agency
for coordination and compliance.”

Pursuant to the above, the Joint Committee formed by this Hon'ble Tribunal
undertook the site visit and thereafter, the State PCB submitted the report
vide letter dt. 10.12.2022. It is most respectfully submitted that the specific
recommendations / suggestions of the Joint Committee for the answering
Respondents, as per the letter dt. 10.12.2022 of the State PCB, are as
follows:
A. Project proponent / answering Respondent to provide for flow meter/
V Notch for measurement of effluent at final discharge point and also
to install flow meter on effluent recirculation pipeline and to maintain

daily records of the effluent recycled in the process.

B. Project proponent / answering Respondent to renew/revise the
authorization issued under the provisions of Hazardous and Other

Wastes (Management and Transboundary Movement) Rules, 2016
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mentioning the details of all the hazardous waste generated during the

manufacturing process.

C. To provide for adequate PPE kits for all the workers.

D. The project proponent to store all the hazardous waste into the

earmarked shed.

E. To maintain Form 3 and file the Annual return to the State PCB as per

the Hazardous Waste Management Rules, 2016.

F. The Project proponent / answering Respondent to dispose of wastes
such as sludge & broken/ discarded asbestos sheets to the treatment,

storage, and disposal facility (TSDF) only.

G. The Project proponent / answering Respondent to extract ground

water only with a valid NOC issued by the concerned authority.

It is most respectfully submitted that, in light of the shortcomings observed
by the Joint Committee, the State PCB has issued show cause notice dt.
10.12.2022 to the answering respondents under Section 5 of the
Environment (Protection) Act, 1986 and show cause notice of the same date
under Section 33A read with Section 27 (2) of the Water (Prevention and
Control of Pollution) Act, 1974.

A copy of the show cause notice dt. 10.12.2022 issued under Section 5 of

the Environment (Protection) Act, 1986 and show cause notice dt.
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10.12.2022 issued under Section 33A read with Section 27 (2) of the Water
(Prevention and Control of Pollution) Act, 1974 is annexed and marked as

Annexure R5/1[pg. 14 to_15> ]and AnnexureR5/2 [pg._16 to

17 ] respectively.

It is most humbly submitted that the answering Respondent submitted its
Reply dt. 26.12.2022 to the show cause notice dt. 10.12.2022 sent by the
State PCB.

A copy of the Reply dt. 26.12.2022 sent by the answering Respondent to
the show cause notice dt. 10.12.2022 sent by the State PCB is annexed and

marked as and Annexure R5/3 [pg. 18 to_21 1.

It is respectfully submitted that the present matter was thereafter listed on

13.12.2022 when this Hon’ble Tribunal passed the following order:

"4, In view of the averments made in the application and observations
made in the report of the Joint Committee, we consider it appropriate to
have response of respondent no. 1 Central Pollution Control Board and
respondent no.2 Uttar Pradesh SPCB as well as State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh; the District
Magistrate, Gautam Buddh Nagar and the Project Proponent- M/s UPS
Asbestos Ltd., who stand impleaded as respondents No. 3 to 5. The
Registry is directed to amend memo of parties to the application.
Respondent no. 2 is already appearing before this Tribunal through
counsel. Notices be issued to respondents No. 1, 3 to 5.

6. Respondent no. 2- the UPPCB is directed to look into the all relevant
aspects including the requirement of the environmental clearance for the
Project Proponent from the MoEF & CC and to take appropriate remedial
measures for abatement of the environmental pollution in view of the
observations made in the report of the Joint Committee and file its
reply/response within one month by email at judicial-ngt@gov.in
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preferably in the form of searchable PDF/OCR Supported PDF and not in
the form of Image PDF.”

It is most respectfully submitted that pursuant to the above-quoted order

dt. 13.12.2022, the answering Respondent stood added as a party in the

present matter. It is submitted that the State PCB submitted its report dt.

19.01.2023 for the hearing scheduled on 27.01.2023. It is most pertinent

to highlight the findings of the Joint Committee as submitted in the report

dt. 19.01.2023.

A.

State PCB conducted the inspection on 15.01.2023.

The project proponent has implemented the suggestions of the State
PCB and cured the shortcomings as suggested in the report submitted

vide letter dt. 10.12.2022 before this Hon’ble Tribunal.

The project proponent has removed all the discarded sheets/ broken

sheet material as identified by the Joint Committee in the last visit.

The discharge point from the manufacturing unit to the bishada drain
has been permanently closed by constructing boundary wall.
Therefore, there is no provision of industrial discharge outside the

manufacturing facility.

The project proponent has installed water flow meter at the treated

effluent recycle pipeline.
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The reason for the increased production [i.e. more than 160 MT/day]
for the month September to November, 2022 was for the reason of
fulfilling pending supply orders. The unit could not operate in the
months of July and August, 2022 due to various labour issues, hence,
the increase in production beyond 160 MT/day in September to
November, 2022. The committee was pleased to observe that
presently, the manufacturing facility was operating within the

prescribed limit of 160 MT/day.

The answering Respondent had applied for the revised authorization
under the Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 vide application dt.
03.01.2023.

It is pertinent to highlight that the State PCB has issued the
authorization under the provisions of Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 vide

27.01.2023.

A copy of the authorization dt. 27.01.2023 issued under the provisions
of Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 is annexed and marked as Annexure R5/4

[pg. 22 to_25 ].

PPE kit had been provided to all the workers engaged in the feeding

of asbestos fiber and waste asbestos sheet in pulveriser section.
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I.  As suggested earlier, the project proponent has stored hazardous
waste into the earmarked shed and no sludge was found stored in

an unmarked or undesignated area.

J.  As suggested, the project proponent submitted copy of Form — 3

along-with the Reply dt. 26.12.2022 to the show cause notice.

K. The discarded material and sludge were transferred to the dedicated
hazardous waste shed located within the premises and same to be

provided to the authorized TSDF for disposal.

L. The project proponent had applied on 24.12.2022 for NOC from the

Uttar Pradesh Ground Water Authority and awaiting grant of the same.

It is most respectfully submitted that the State PCB vide letter dt.
19.01.2023 was pleased to impose Rs. 7,03,125/- as environment
compensation against the answering Respondents for non-compliance
brought out in the visits and or inspection by the joint committee. As per
the inquiry report of the State PCB, the basis for the computation of the

environment compensation is as follows:
EC=PIXNXRXSXLF
=75x75x250x0.5x 1.0

= Rs. 7,03,125/-
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Where, EC is Environmental Compensation in (%)

PI = Pollution Index of industrial sector

N = Number of days of violation

R = Factor in Rupees (X) for deriving the EC

S = Factor for scale of operation

LF = Location factor

A copy of the letter dt. 19.01.2023 vide which the State PCB was pleased

to impose the EC is annexed and marked as Annexure R5/5 [pg. 26 ].

It is most pertinent to highlight that the answering Respondent has duly
paid the EC on 20.01.2023 imposed by the State PCB and informed about
the details of the same to the State PCB vide letter dt. 20.01.2023.

A copy of the letter dt. 20.01.2023 vide which the answering Respondent
has informed the State PCB about payment of the EC is annexed and

marked as Annexure R5/6 [pg. 27 1.

It is most respectfully submitted that the present matter was thereafter
listed before this Hon’ble Tribunal on 27.01.2023, whereby the following

order was passed:

“..5. In view of the averments made in the application and observations
made in the report of the Joint Committee and also the replies/responses
filed by the CPCB and the UPPCB, we consider it appropriate to constitute
and accordingly constitute a Joint Committee comprising of the
representatives of the MoEF&CC, the CPCB and the UPPCB to undertake
visits to the site in question, arrange taking of the soil and water samples
by identifying the affected places by involving the applicant or other
residents of the area and get the same analyzed from any recognized
laboratory for both Physical and Chemical properties including heavy
metals like iron, nickel, copper, lead, chromium, arsenic silica etc., verify
the factual position regarding compliance with EC and consent conditions
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stipulated by MoEF&CC and UPPCB respectively by the Project Proponent
and submit its report within two months by email at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR supported PDF and not in
the form of Image PDF. The UPPCB shall be nodal agency for coordination
and compliance.

6. List the matter for further consideration on 28.03.2023.”

It is most respectfully submitted that pursuant to the order dt. 27.01.2023,
the Joint Committee constituted by this Hon’ble Tribunal visited and/or
inspected the facility of the answering Respondent on 17.03.2023. It is
submitted that the Joint Committee has duly collected the desired samples

as per the mandate of the order dt. 27.01.2023.

It is further most respectfully submitted that the Joint Committee during
the visit and/or inspection had requested for documents from the answering
Respondent, which has been duly supplied along-with a covering letter dt.

21.03.2023.

A copy of the letter dt. 21.03.2023 along-with the documents is annexed

and marked as Annexure R5/7 [pg. _28 to _159 ].

It is also most pertinent to highlight that the Applicant — Narender Pratap
Singh vide letter dt. 10.03.2023 addressed to the answering Respondent
has conveyed his appreciation for the remedial measures undertaken by the
answering Respondent with utmost sincerity and responsibility. The

Applicant has stated in his letter that the deficiencies/suggestions pointed
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out by the State PCB in its inspections have been complied with by the

answering Respondent.

A copy of the letter dt. 10.03.2023 issued by the Applicant is annexed and

marked as Annexure R5/8 [pg. 160 1.

14. Therefore, considering the submissions made hereinabove and the findings
in the report dt. 19.01.2023 submitted by the State PCB before this Hon’ble
Tribunal, it is most humbly submitted that the answering Respondent /
manufacturing facility is compliant with the applicable laws and is duty

bound to comply with the same in future.

15. Hence, it is prayed that this Hon’ble Tribunal may be pleased to take the
present Reply on record and dispose of the present Application. It is

submitted that an Affidavit in support of the present Reply is being filed

herewith.
b ™
PLACE: NEW DELHI ANKIT ROY
DATE: 24.03.2023 ADVOCATE FOR RESPONDENT NO. 5

A — 334, Lower Ground Floor

A Block, Defence Colony

New Delhi — 110024

Mob. No. +91 8130584944
Email — ankitroy577@gmail.com
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0. A NO. 649/2022

AFFIDAVIT

I, Rohit Goel, aged about 40 years, S/o Shri Anil Goel, Resident ofHouse No.
64, Chankyapuri, Meerut — 250004, Uttar Pradesh, authorized representative
of U.P Asbestos Ltd. having registered office at P.O. Mohanlalganj, Lucknow -

226301, Uttar Pradesh, do hereby solemly affirm and state as under: -

1. That I am the authorized representative of Respondent No. 5in the
present Application and as such am well acquainted with the facts and
circumstances of the case and am duly competent to swear the present
affidavit.

2. That I have understood the contents of the accompanying Reply on behalf
of the Respondent No. 5and state that the contents of the same are
correct to the best of my knowledge which I believe to be true and
correct. The legal submissions made therein are based on legal advice
received and bellev;ed to be true.

3. That no part of the present affidavit is false and nothing material has been

concealed therefrom.
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DEPONENT

VERIFICATION:
. H -
Verified at _2 1 on this fri day of March2023, that the contents of

the above affidavit are true and correct to my knowledge and documentation

3
2 = enckhg part of it is false and nothing material has been concealed therefrg
\r-/_‘lJ‘ ‘\
. A b j; //"-
O\ \&d /] DEPONENT
\ s = (_J\_._::._;‘{—_ rl_'
> _h____,,-'f.“ \_”f'

VINODRUMAR (Advocate)
Notary Govi. of India
District HAPUR (U.P?

Mob. 8218018837
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%aﬁ%ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
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ad: SRgm aftfa oRRufral @ gfera Hfea # oF @ & W@ araraReT
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..... 2/—
Hodo—128, frfa wvs TC-12V, Vibhuti Khand,
T AR, FETE—226010 Gomti Nagar, Lucknow-226010
2720831, 2720828, 2720891, 2720681 Phone 2720831, 2720828, 2720691, 2720681
0522-2720764 Fax 0522-2720764

—H - info@uppch com) website. www uppch com e.mail  info@uppch com) website: www uppcb com
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U.P. ASbeStOS Ltd. Ann]é§<ufe R5/3

: il - Dadi, Di P,
i i - Tehsil - Dadri, Distt. Gautam Budh Nagar Via (Ghaziabad) U.
e gpebc B'Shsasrgz 2F’0h1ogga('0120) 3211134, 3217451, 3217452, 3217453, 3217454, 3217456

Fax No. (0120) 266
U2/ sk
ot ey, oty
Our ref.; UP\”E@} Shivw Gw@r/l P"’M’]’ loL i,‘j—[(_%z; )77%»1};9*’“(

Date 26 |12 lkl’?" el
| e Wl

The Chief Environment Officer, Circle = 1 w

Head Office, UPPCB, ”X TN

TC-12V, Vibhuti Khand
Gomti Nagar,

Ll_ftlmow 226 010 . : | : 90\\'\\“7

Suject : Reply to your show cause notice.
Ref : Show cause notice no.H85421/C-1/Water/NGT-164/KBN/2022 dated 10/12/2022

vy

Respected Sir
Ihis refers to your captioned show cause notice received on 12/12/2022.
We submit our reply as hereunder :

I'he complaint filed by Shri Narendra Pratap Singh s false, baseless & with mala fide intention having

vested interests.

This unit was established in the year 2004 and ever since then have been a constant source of

empleyment generation both direct and indirect for the inhabitants of surround area.

The fact is that the discharge from the drain was of thg water due to the washing of the compound
and not of industrial effluent. Hence, the question of causing damage to the environment or adverse
hiealth concerns to the living beings of the area is unfounded. Had there been any such issues the
complainant could have approached us & intimated us first rather than complaining to the National

Green Tribunal straight away. We have spoken to the Chief Veterinary Officer, Dr. Nikhil Varshney, of

the nearby veterinary hospital in this regard and he also confirmed no such incidents.

Our process.effluent as a wholé is being reused by us for preparation of slurry of cement & fly.ash and

's more economical to us than the use of fresh water, However,.we have blocked the drain with

7/ . P. Ashestas Itd

,:L‘~3i;:h:‘;ra, Pahsil-Dadri
+ Lduiambusg EL s OO0
P Head Office : Mahmoodabad Estate Building, Hazratganj, Lucknow - 526 007 {india) 2007 U.P
"mL Fax No. (0522) 2616986 Cable : UPAL Phone : (0522) 2200504, 2200538, 2612841, 262200548....7
Correspondence Address : 601, Modi Corp Tower, 98, Nehru Place, New Delhi - 110 019
Fax :011-26235919 Phone : 011-26423229, 26410384

cement. Picture of the same is attached as annexure-1
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~Ju
tver since the unit was established, we have been giving sheets to the needy people of nearby areas
for ma.l;iné their hutments and sbheds for their cattle etc. The broken sheets found scattered outside
A1l around were in fact those sheets which were given to them from time to time on their demand for
making hutments and sheds for their cattle. However the scrap may have zlso come from the factory
of the trial runs of the non-asbestos sheets. Out of this material about half the quantity has been given
to the designated disposal facility. Manifest (Form No.10) pertaining to that material is being attacher
herewith as Annexure-2. Remaining material has been shifted inside the premises and stored under
the shed made for that purpose having a caution sign. Photographs of the cleaned up area outside the
premises where broken sheets found scattered and the shed inside the premises where the remaining
material has been shifted from outside are enclosed herewith as Annexure 3.
The tractor trolley found parked.near the premises loaded with hazardous material was in fact not
ours nor the driver of the tractor was our employee directly or indirectly. Actually the tractor trolley
was arranged by the complainant himself to make his complaint look authentic before the joint
committee. The driver of the tractor trolley behaved and acted in the manner before the committee

as was instructed by the complainant.

At the time of inspection brokgn sheet pieces & sludge were found kept at different places inside the
premises. The reason that the shed under which hazardous material used to be kept was under repair.
Within two three days of the inspection both the waste materials were shifted under the shed made
for that purpose and the stock yard was thoroughly cieaned. Pictures of the cleaned up stock yard are
attached as Annexure-4, This material would be gradually reused in the process after converting it in
nowder form with the aid of pulveriser. The sludge would also be reused in the process alongwith
pulverized hard ground waste. Picture of the pulverizer is attached as Annexure 5. Form 3 could not
be produced at the time of inspec‘tion as it was not being maintained but now from beginning of
December the records are being maintained. Photo copies of the Form-3 for a month of December
..-,'a__ré attached as Annexure-6. As Form -4 is an annual return for generation, disposal, storage & reuse
g '.:..of"hazardous‘ material by the generator would be prepared & submitted by the of June 2023.

0. P. Ashesto

Village-Bishara, Talkdl-Dadel  cont'd....3
stt, Gantambudh Yagar-203007 U.B



153
& | 20

Fe
The flow meter is actually for ascertaining the guantity of effluent discharged outside the premises
after treating the same in ETP, Since we are not discharging any effluent outside the premises as the
<ame as 3 whole is being reused in the process for converting the raw material into slurry form, the
flow meter-and the V notch were not installed and since there was zero discharge outside the premises
no log book was being maintained. We have now closed the drain permanently with cement hence,
no flow meter and V notch is required to be put there. Aflow meter has been installed on effluent
recirculation pipeline and daily records of effluent recycled in the process would be maintained,

Photographs of flow meter are attached as Annexure-7.

We have applied for the renewal of NOC for ground water extraction from ground water department

and would submit the NOC as soon as the same is granted. Copy of the application attached as

Annexure-8.

The personal protective equipment (PPEs) are now being given to everyone but only as per the

requirement. The record of the same is now being maintained.

We will go for revision of our authorisation as suggested by the committee.

Month wise production from April 2022 to November 2022 is given below :

April 2022 3,818.10 MT

May 2027 3.795.15 MT

June 2022 ) 3,912.82 MT

July 2022 1,300.14 MT

August 2022 211,66 MT _U. P. @4bestgs I,
eptember 2022 5,855.77 MT., Villige-Bishara, Tahsil-Dadpi

)i “
Hstr, Crantamburdy azar 203007 B
i Cont'd......4
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Qctober 2022 6,821.63 MT
November 2022 4,265.15 MT

Till the month of June 2022 our product-Ion was within the permitted limit. In July the production was
only 1,300.14 MT and in August 2022 it was merely 211,66 MT. The reason for producing more during
the months from September to November was that our plant remained mostly shut during the month
of July & August due to various lzbour issues hence, the pending orders could not be executed. Since
our is a seasonal industry, if the orders could not be produced and executed in a time bound schedule
the dealers would procure the material from somewhere else. This is why we had to accelerate our
production but if we consider the average production di.n'ing the eight months i.e. from the month of
April to November the average per month production comes to 3,747.15MT which is 149.90MT per

day. This is well below 160 MT per day.

in view of the above it is humbly requested to take a lenient view and pardon us. All the leftover
discrepancies would be made good without delay. We assure you sir that in future there won't be any
such recurrence. 2
Thanking you _ 0. P. ASBESfUS Ltﬂ

Vil' \ge-Bishara, Tahsil-Dadri

Yours faithfully Distt. Gautambudh Vagar-203007 U.F
for U.P. Asbest ited

OCCUPIER
Encls.: As stated above

Ccto.: Regional Officer, UP Pollution Control Board, Greater Noida
(Oﬁtrict Magistrate, Gautam Budh Nagar
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S UTTAR PRADESH POLLUTION CONTROL BOARD
’-‘%%?!ﬁ”” TC-12V, Vibhuti Khand,Gomti Nagar, L ucknow-226010

Phone: 0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com Website: www.uppch.com

Ref. No: 19296/UPPCB/Greater Noida(UPPCBRO)/HWM/GREATER NOIDA/2023
Dated :27/01/2023

To Annexure R5/4
M/s UP ASBESTOS LIMITED
village and post Bishada, Ntpc Road, Dadri, GAUTAM BUDH NAGAR,201301

Tehsil :Dadri
District : GREATER NOIDA

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1. Number of authorization and date of issue 19296 and 27/01/2023 .
2. Reference of application (No. and date) 19266074 and 02/01/2023 .

3. Mr SANDEEP GARG of M/sUP ASBESTOS LIMITED is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection, utilization, storage
and disposal or any other use of hazardous or other wastes or both on the premises situated at
vill. and post Bishada, Ntpc Road, Dadri, G. Noida .

Details of Authorisation

S No. Category of Hazardous | Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
[,Il and 111 of theserules CO-processing, etc.
1 Schedule |, Cat-15.1 Asbestos- | Through TSDF 50 MT/Annum
containing residues
2 Schedule |, Cat-5.1 Used or spent | Through Authorised 50 Liter/Month
oil Recycler/TSDF
3 Schedule |, Cat-35.3 Chemical Through TSDF 10 MT/Annum
sludge from waste water
treatment
4 Schedule |, Cat-33.1 Empty Through TSDF 48 No./Annum
barrels/containerg/liners
contaminated with hazardous
chemicals /wastes
5 Schedule |, Cat-15.2 Discarded | Through TSDF 2 MT/Month
asbestos
1 The authorization shall be valid for aperiod of 26/01/2028 from the date of issue of this letter
2. The authorization is subject to the following general and specific conditions (please specify

1

any conditions that need to be imposed over and above general conditions, if any) .
A General Conditions of Authorization -

The authorised person shall comply with the provisions of the Environment (Protection Act,

1986, and the rules made there under .
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2. The authorisation or its renewal shall be produced for inspection at the request of gA8fficer
authorised by the State Pollution Board .

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .
4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the

application by the person authorized shall constitute a breach of his authorisation .

5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in thisregard at
regular interval of time.

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7. It isthe duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

0. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. Theimporter or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  Anapplication for the renewal of an authorisation shall be made as laid down under these
Rules.

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time.

14.  Annua return shall befiled by June 30th for the period ensuring 31st March of the year .
15.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B  Specific Conditions of Authorization

1- The unit will submit the proof of depositing the requisite processing fees of applicationina
month otherwise this authorization will stands automatically cancelled.

2- The wastes must be safely collected in leak proof containers and shall be duly marked in a
manner suitable for handling, storage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors. All hazardous waste containers/bags
shall be provided with a general label as given in Form 8. The storage area should be at an isolated
spot in the premises and must be fenced, covered and duly marked.

3- The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

4- 1t is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995, no industry covered under Hazardous Waste (M anagement and
Handling) Rules, 1989 (as amended) shall be alowed to operate without valid authorisation. It is
also provided in the same order that industries which are not complying with the conditions shall
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not be allowed to operate. Hence in case you fail to apply for authorisation before its expfyor fails
to comply with conditions of the earlier authorisation issued to you, closure order shall be issued
against your industry without any further notice.

5- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
Y ou should also maintain records on Form-3 and present it to Board's inspecting officials.

6- In case of occurrence of an accident, complete details on Form-11 must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigative and remedial measures taken.

7- It is aso the mandatory duty of the occupier of industry as well as operator of afacility to

devel op suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.

8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.

9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recovery/ reuse system must be sent within two months.

11- It iswithin the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (M anagement and
Transboundary Movement) Rules, 2016.

12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.

13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of thisletter.

14- 1t is the mandatory duty of the authorized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (M anagement
and Transboundary Movement) Rules, 2016. Guidelinesin this regard have been issued by Central
Pollution Control Board from time to time.

15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.

16- You are directed to provide al hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.

17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.

18- Ground water monitoring report of premises shall be submitted within one month.

19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.
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(Authorized @fnatory )

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Greater Noida for information and
necessary action .

CEOIEE, I/C Circle




UTTAR PRADESH POLLUTION CONTROL BOARD

W i fasits
m:?ﬁ,—[:,&_z_ilg, /8—1 /e / TH0SN0E10—164 / 2023 e 19-0[-23 Annexure R5/5

W #,

Fuef oo wavew oo,
TM 79 i faweer, gHododiodio W=, IR,
X AT, WIE— TAHgE TR

eIy

%o Yodorivew fo, 7 @ uve fweel, Todiodiodo Ve, I, AN ATl
gE TR @ St (reuor farer aer v sftfrE, 1974 @ gR-337 WULST GRT
27(2) & e el A & wHiE—a 85421 / THO0LI0—~164 / Pi0d0wAI0 / 2022, FTH
10.12 2022 §NT BRY g AfeH IR favar Tar o |

& Frafe, Yex HEer @ AfE R SR TR Afew @ uRdes #§ SET
ﬁﬁﬁﬂwﬁﬂw15.01.2023ﬁﬁ?mwm1ﬁﬁmmﬁmmmm
fex/& A T AR T Aoy wifa ox Rmn mar & wenm add PR @
THib—1399/ W /F-30 /202223, TaAi® 160123 ERT HRYT gamd AfSH % gfde A
0 703125 /— (BT W @ A &R UF W ged wm) @ gatavei e
IR 5 o= @1 wxgfa @ TS 2

SWeT TR § wem AR @ e frfg BRer qaR AfRed @
e ¥ SO B fvE W0 7,03,125/— (WU WA o A @R B A g AH)
P gl gl SRRl & o &1 S & agen § e AR far ST @
fr PRI Tafaeia afgRf @ oy 9 @ gfe do ame sfea, Ryfa @ve ave
TR TR, TEas R % @ @ €0—701502010002104 SmETHTHHE Blre—
UBIN0570150 3 15 R & arex o swrr o | FufRe wramafy # gafaweia afagfd
T T8 P P Ry A Sl @ Reg R ol Aifew  wHAle-Td
85421 / TH0SN0E10—164 / BT090710 /2022, f&=ip 1042 2022 & el & gfe @1 o
JPal B |

[e SR B e & frfa
/(QN“

T ggiaRer Sy (gei—1)
W—Wm,aouowwﬁ,wmﬁw
\

HRIATE! Bg |
T ARy ARER(ge—1)

A \\\/

Af—12 9, frgfy @oe, nd TR, T.C.-12V, Vibhuti Khand, Gomti Nagar,
TETH — 226 010 Lucknow : 226010

oy ! 0522—2720828, 2720831, Phone : 0522-2720828, 2720831
- : info@uppeb.com email : info@uppcb.com

(¥ Scanned with OKEN Scanner


Ankit Roy
Typewriter
Annexure R5/5


160
27

U.P. Asbestos Ltd. Annexure R5/6

village & P.O. Bishara - 201 008, Tehsil - Dadri, Disll. Gautam Budh Nagar Via (Ghazleb
Fax No. (0120) 2666862 Phone (0120) 3211134, 3217451, 3217452, 32?7453. §21?454,a:3c212f5'6

Our rel:
i

707 January 2023

The Chief Environment Officer, Crde =1
Haac Qffice, UPPCB

TC-12V Vibhutl Khand

Gomitl Magar

Lucknow 226 010

Annexure R5/7
Subject: Regsl ding Environmental Compensation imposed on us.
Your ref.: Your letter rel, No. 11-8/510/C-1/Water/NGT-164/2023 dated 19.01.23

Respected Sir

This refers to your captioned letter.,

As required, we have today paid fs.7,03,125/- (Rupees seven lac three thousand one hundred and
twenty only) In board's account no. 701502010002104, IFSC code-UBINDOS70150 with Union Bank af
india vide FTGSILILKHS202301 1900855341/UBINOS70150 UTTAR PRADESH POLLUTION CONTROL
towards Fnvironment Compensation imposed on us.

Since we have paid the requisite EC imposed on us and have also made good all the discrepancles
mentioned In the show cause notice no.H85421/C-1/Water/NGT-164/KBN/2022 dated 10.12.2022,
we wou'd request your goadself ta kindly revoke the show cause notice issuerd to us.

We give compliance assurance for the future hence, be given a chance to prove ourselves.

Thanking you

yours faithfully
; S BESTOS LTD.
B, -
Vﬂhga-ﬂ:‘shsr‘; Jj‘.- auladr '

Mstt. Gautsmbudh M- { 50l ULE

TIN No. 09751100050
OCCUPIER > R

o1l
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U.P. ASBESTOS LTD.

FACTORY: Vill. & PO -BISHARA, TEUSIL DADRI DISTT, GAUTAM BUDII NAGAR
(U.I) Phone, (0121) 4052200 Annexure R5/7

Dated :- 21.03.2023

To
The Regional Officer

U.P.P.C.R. Greater Noida

Reg:  Submission of documents and information demanded by honorable designated team

i.r.t. to inspection of our plant.

Respected Sir
In furtherance of the above captioned subject, we are submitting herewith: -

Copy of Consents (AIR, Water, HW and its amendment) are duly enclosed.
Application for NOC from CGWA has been filed for renewal on dated 23.12.2022 and we hope to

get it done before end of this month. (Copy of Application is enclosed)

3. Manufacturing process flow chart is duly attached herewith.
Copy of all Form 10 for waste disposal to TSDF (BOWML) is duly attached.

4,

5. Samples collected from ETP inlet, ETP outlet, aeration tank, recipient drain (upstream &
downstream) and ground water were taken by the joint inspection team on 17'" March
2023 and were to be sent for analysis in the lab by them only.

6. Log book of flow Meter installed at fresh water for last three months is duly enclosed

7. Log book of flow Meter installed at ETP for last three months is duly enclosed.

8. We were advised by the earlier inspection team to install flow meters at ETP & Ground water
sources and to maintain log book of each flow meter which is being done by us and the same are
being submitted. In case separate energy meters are required to be installed at both the sources
we will do so and would maintain those log books also in future.

9. Logbook of ETP lab i.e., analysis of pollution parameters of ETP is not being maintained as ETP
sludge and the process effluent as a whole is being reused in the process-and not given outside.
The plant is being run on zero waste principle.

10. Record of Raw Material consumption and production for last two month is duly enclosed.

11. Copy of E.C. is also enclosed _
12. Compliance report of E.C. is also attached for the last 06 months period.

13. Analysis reports by the NABL accredited labs for stacks, work zone and water is also attached.
14. Form 3 are being submitted from the date we are maintaining those and Form 4 would be

submitted in April 2023 i.e., after the end of this year.

Kindly acknowledge and oblige.

Warm Regards

For U.P. Asbegtés Ltd.
1 Asbestos Ltd.

" Y Vil Mage.- ]lbhl!‘l I'ahsil-Dady]
(Authori dSrgnafor{/J autambudh Nagar-203007 17 p

Encl: Asabove
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% UTTAR PRADESH POLLUTION CONTROL BOARD
’-}%‘!ﬁ” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010
4907 [+
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com
CONSENT ORDER
Ref No. - Dated : 23/02/2022
148688/UPPCB/Gr eater Noida(UPPCBRO)/CTO/air/IGREATER
NOIDA/2022
To,

Shri SANDEEP GARG
M/s UP ASBESTOS LIMITED

village and post Bishada, Ntpc Road, Dadri, GAUTAM BUDH NAGAR,201301
GREATER NOIDA

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
toM/s. UP ASBESTOSLIMITED

Reference Application No. 14900907 Dated : 23/02/2022

1 With reference to the application for consent for emission of air pollutants from the plant of M/s UP
ASBESTOS LIMITED. under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 20/01/2022 to 31/12/2026 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority . VIVEK

by VIVEK ROY

Date: 2022.02.24
ROY 19:30:18 +05'30"

For and on behalf of U.P. Pollution Control Board

CEO
C-1.

Enclosed : Asabove

(condition of consent): -
VIVEK phwecar

Copy to:  Regiona Officer, U.P. Pollution Control Board, Greater Noida. ROY oamac”

CEO
C-1.
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U.P. Pollution Control Board 30

Dated : 23/02/2022
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Asbestos Sheet and Non-Asbestos
Sheet-total quantity-160 MT/day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Sour ce Details
S.No Air Polution | Typeof Fue Stack No. Parameters Height
Source
1 625 KVA DG HSD 1 Sulphur As per norms
Set Dioxide

2 Cement Process 1 Particulate 15 meter
Feeding Emission Matter stack height
Section from Ground

Level with
Cyclone Dust

Collector

3 Fly Ash Process 1 Particulate 12 meter
Feeding Emission Matter stack height
Section from Ground

Level with
Cyclone Dust

Collector

The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail
S.No Stack No Parameter Standard

1 1 Sulphur Dioxide As per EP Act 1986

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CClor
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CClor otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/M OEF
& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will filetherenewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:
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1. This consent is valid for the production of Asbestos Sheet and Non-Asbestos Sheet-tot&® fuantity-
160 MT/day using Cement, Fly ash and Cotton Pulp as raw material. The industry should be
operated in such a manner that it does not adversely affect the environment and the solid waste
generated such as ash etc. be disposed in eco friendly manner.

2. Any source of emission other than that mentioned in the Air consent seeking application will not
be permitted by the Board.

3. Theindustry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.

4. The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for the year 2026 and the audited balance sheet for the current year within a
month failing which consent would be deemed void and will ensure the continuous and
uninterrupted data supply from the OCEEM S to the SPCB and CPCB server.

5. Thisconsent isvalid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

6. The Industry shall abide by orders/ directions issued by Hon' ble Supreme court Hon' ble High
Court, Hon' ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.

7. The Industry shall submit monitoring reports of all stacks and ambient air quality from a
certified/approved laboratory under E.P. Act 1986.

8. The Industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all
other applicable rules notified under E.P. Act 1986.

9. Theindustry shall submit the audited balance sheet for the current year and the details of fees
deposited during last three years within a month.

10. The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sourcesin
accordance with section-21/22 of air Act 1981 (as amended respectively).

11. The use of Pet coke and Furnace oil as afuel isrestricted in compliance of the Hon' ble Supreme
court order.

12. The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability.

13. Theindustry shall only use PNG as fuel once PNG pipelineis available in that industrial area.
14. the industry shall submit Environmental Statement in prescribed format as per rule no.14 as per
E.P Rules 1986.

15. Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order
no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

16. Asbestos Fibre count value shall aways remain within the prescribed limit as mentioned at sl.no.
-27 of Schedule-l of The Environment (Protection) Act, 1986.

17. If closure order isissued by CPCB or UPPCB against any defaulting unit, then CTO issued
earlier will remain suspended during the closure period and after ensuring the compliance and after
revocation of closure order, the CTO will automatically be effective from the date of issuance of
closure order revocation, with additional conditions mentioned in the closure revocation order.

| ssued with the permission of competent authority . VIVEK ponenee
ROY/ ez

For and on behalf of U.P. Pollution Control Board .

CEO
C-1.
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=~"71 UTTAR PRADESH POLLUTION CONTROL BOARD
"‘?Q‘!ﬁ” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

4707 I

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

CONSENT ORDER

Ref No. - Dated : 23/02/2022
148700/UPPCB/Gr eater Noida(UPPCBRO)/CT O/
water/GREATER NOIDA/2022

To,
Shri SANDEEP GARG
M/sUP ASBESTOS LIMITED
village and post Bishada, Ntpc Road, Dadri, GAUTAM BUDH NAGAR,201301
GREATER NOIDA

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. UP ASBESTOSLIMITED

Reference Application No :14902066 Dated :23/02/2022

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred asthe act ) M/s. UP ASBESTOS LIMITED is
hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and specia conditions mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 20/01/2022 to 31/12/2026 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

CEO
C-1
Enclosed : Asabove
(condition of consent):
Copy to:  Regiona Officer, U.P. Pollution Control Board, Greater Noida.
CEO
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U.P. POLLUTION CONTROL BOARD, LUCKNOW 33

Annexureto Consent issued to M/sUP ASBESTOSLIMITED vide

Consent Order No. 14902066/ Water

4(a)

A(b).

Dated : 23/02/2022
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Asbestos Sheet and Non-Asbestos
Sheet-total quantity-160 MT/day .

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Dischar ge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge,KL /day dischar ge point
1 Domestic 0.75 KLD Septic Tank
2 Industrial 1 KLD ETP

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
Parameter

S.No Standard
1 Quantity of Discharge 0.75 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant

S.No Par ameter Standard
1 Total Suspended Solids As per EP Act 1986
2 BOD As per EP Act 1986
3 COD As per EP Act 1986
4 Oil & Grease As per EP Act 1986
5 Quantity of Discharge 1 KLD

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act,1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and itslog book be maintained .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions.
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1. Thisconsent isvalid for the production of Asbestos Sheet and Non-Asbestos Sheet tot
quantity160 MT/day using Cement- 130 MTD, Fly ash- 14 MTD and Cotton Rag Pulp- 2.0 MTD as
main raw material. This consent isvalid only for products and quantity mentioned above. Industry
shall obtain prior approval before making any modification in product/process/fuel/Plant machinery
failing which consent would be deemed void.

2. Inthe industry, flow meter to be installed in all water abstraction points and usage of fresh water
to be minimized. Unit must strictly maintain zero liquid discharge of effluent outside premisesinto
drain/river/water body and on land.

3. The Industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for the year 2026 and the audited balance sheet for the current year within a
month failing which consent would be deemed void.

4. Theindustry shall abide by orders/ directions issued by Hon’ ble Supreme Court Hon’ ble High
Court, Hon' ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.

5. Theindustry shall maintain Sedimentation tanks properly and the treated effluent shall be totally
reused after treatment.

6. Theindustry shall ensure to install the roof top rain water harvesting (RWH) system within the
premises.The industry shall install the piezometers to check the water table and maintain a logbook.
7. Theindustry shall submit Environmental Statement in prescribed form V as per rule no.14 of E.P
Rules 1986.

8. Minimum 33% of the land on which unit is established will be covered by the plantation of tall
trees of suitable species as per the guidelines set up by the Board vide its Office Order
no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at

URL http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

9. Theindustry shall comply with the provisions of, Environment (Protection) Act 1986, Water
(Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and Control of
Pollution) Act, 1981 as amended, Plastic Waste Management Rules 2016, E- Waste (Management)
Rules 2016, Solid Waste Management Rules 2016 & Hazardous and other Waste (Management and
Transboundary Movement) Rules 2016 (Whichever is applicable).

10. If closure order isissued by CPCB or UPPCB against any defaulting unit, then CTO issued
earlier will remain suspended during the closure period and after ensuring the compliance and after
revocation of closure order, the CTO will automatically be effective from the date of issuance of
closure order revocation, with additional conditions mentioned in the closure revocation order.

11- Theindustry will have to ensure permission from the CGWA for ground water extraction and it
will be the responsibility of the industry to comply with the various conditions of the permission
taken.

12-The industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all
other applicable rules notified under E.P. Act 1986 and the various orders issued by the

MOEF& CC,CPCB and SPCB intimetotime.

13-The Industry shall comply with various Waste Management Rules as notified by MoEF& CC
Hazardous and Other Wastes (Management and Transboundary movement) Rules, 2016 as amended.
The Unit shall dispose the hazardous waste through authorized recyclers/TSDF and comply with the
provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)
Amendment Rules, 2016 as amended.

I ssued with the per mission of competent authority .
For and on behalf of U.P. Pollution Control Board .

CEO
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7 PARYAVARAN BHAVAN, CGO COMPLEX,
LODJI ROAD, NEW DELHI — 110 003.

/".I - Dated 20" December, 1999
I \/'1 “he Chairman. and Managing Dircctor
Tna{gé'lndus{nes Pvt. Ltd.
195, Deluxe Gfoup Housing Society,
Vdsug}j‘na Enclave,
New Delhi -110096
il bject:- Mmulfnctum ef Asbestos Cement Sheet Plunt (36000 TPA ) at Dadri, .,
Littar PdeSJ ~ Enviroumental Clearance. A

i

ol _sz. —— —’a IJT-—_—-:—A—-__ T

This has teference to your letter No. TIPL/RICIK/055/1999-20001 dated 14™ July,

“\39 and 1? August, 1999, seeking environmental clearance for the above cited project
and subsequem-'cOmmunications dated 20" August. 1999 and 9* October,1999 on the
ibave praposal. It is noted that the proposal involves selting up of an Asbestos Cement
Sheets and allied products manufacturing uhit (26000 TPA) at - Dadri, Gautam Budh
Nagar, Uttar Pradesh. 4

Ihe project documents including: EIA/EMP as well as No Objection Certificate from

Litar Pmdesh Pollution Control Board and recommendatidns:af the Public Hedring Panel

:n the me held on 10% May. 199¢ have leen ‘ckamined by this Ministry. The
roposal is Herehy granted environmental clearance subjcct to implementations of the
'wins and conditions mcnnoned below.

SPECIFIC COMNDITIONS:

Tné i)sojndi_ propanent shall- adhere to the préscribed BIS standards and laws
regarda g vdeand handling of asbestos. safetv of employees’ cic.

Dlueashestos shouid not be utilized as ranv material in the manufacturing process.
S owTitten LOL:HHH nent in this regard shonild be-furnished within a period OF one

mont:

There wil! be no manual handling/opening of asbestos fibre. The company should
provide antomatic bag openers at the mixing stage before commissioning the unit,

iy ﬂ;dequate measures should be adapted to control the- emissions and ensure that
the discharge of asbestos f{ibre does not exceed the limit of 2 fiber/cc. . The bag
filters shauld be interlocked with the manufacuiring process.  In the event of
failure of any pollution control system. the unit should be put out of operation
immediataly and should not be restarted until the control system is rectified 1o

T e e M=o
e
e
! .
e “
= .

\-.



169

* achitve the desii : : x : mexnre-|
/ achitve tie desifed efficiency. Continuous meésurement of its pollutants in the Q' e

work zone area should be undertaken and repoit submitted to the SPCB oncc ln
three months and to this Ministry every six months. Al

A\ To avoid fugitive emission, asbestos fibre bags should Dbe transported to the
works by container mode. Bags containing asbestos fibre should also be stored in
cnd:loscd BICA. ;i
J o
JI‘t".ﬂected in the EMP there will bc no discharge of process eftluent. The entire
i B pr':K:ess effluent should be reused/iccycled in the manufacturing process.  The
do nestic waste should be adequately treated in a sewage treatment plant and (istd
fo green belt dcvelopmcn[

gcompany will ensure that the entire solid waste generated including process

@‘5, dust from bag filters and emptv asbestos bcb will be reused in the

!:‘mimufgqﬂmnp process. Bag shredding device should be nstalled before

'-5__}3.0 1!|111115'=10n1ng the proposed unit.

; -Régular medical check up and health monitoring of the employees should”be
CﬂJlHCd cut and record maintained.  The occupational health monitoring must be
‘;lf&ﬂgﬂll'l](‘d to include periodic (6 months) sputum test along with pulmonary

e o s

.;..E-‘.""j test supplemented by ~-ray tesi annually. The.company should also provide
GRS mcdlcal and hcnlih care facilities at the work place and if cases ol asbeslosis
tieiéc&gd nu:m\arf compensation should be arranped under the existing laws

Py

A5

Thc pmjec‘t authorities must strictly ‘adheré tg'the stipulations made by the Uttar
. Pradesh Follution Control Board and the State Governfirent. :

| No liiftllei'@cpax1sic)lsf moditications in the plant should be carried out without prior
ap[:mval.}r-f‘ the Ministry of Environment and Forests.

The  project proponent should comply strictly with the Hazardous - Wasie
| (Managenent and Handling) Rules of the Environment (Protection) Act, 1986 ag
BSbeS'ios wastes fall under category 14 of the Rules.

Greeh Reit of adequate width and density should-be provided to mitigate the cﬂ"{:cls
“of fugitive emission all around the plant. A minimum of 25% of the total land
acquirf;gt_i;shoijlti be developed as green belt in consultation with the local DFO.

“The prmr*ct proponent shall also comply with all the environmental praieclxon
measures and: ':aies:ruarcib recommended in the Fl'A fE’\ﬂ’ report:

U Therpropset suthorities will set vp separate envirortmental management cell for

4
. effective implementation of all ihc ahO\{, SHpuIaIIOIIS undu control of Sr.
iy ity

Executive.

i
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vii. - The project authorities will provide adequate funds both recurring and non-recurring

to iniplement the conditions stipulated by the Minisiry of Environment and Forests
as well as the State Government along with the implementation schedule for all the

cond:tions stipulated herein The funds so provided %hould not be diverted for any
other purposes i

The. Regional Office of this Ministry at Lucknow/Central I’oliLHlOfT’\"r( ontrol
BbafﬂSIate Pollution Control Board will monitor the stipulated conditions. ~ A six
monthly compliance status report and the monitored data along with statistical
Interpretation should be submitted to them regularly

he Mmls iry may revoke or suspend the clearance, if nnplemem'mon of any of the above
onditions s nat aauz,tactorv -- '

he Minjsiry reserves the right-to stipulate additional conditions if found ncc.cséar\f The
ompaitv :n a time bound manner will implement these conditions.

he above conditions will lw enforced, inter-alia under-the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
?Pollunon) Act, 1981, the Environment (Protection) Act, 1986 and the Public Insurance
{Liability) Aci, 1991 along with their amendments and rules.
1 : ; ¥ i

{ W 2 oA

it _ | - (Dr.RiWarrier)
Joint Director

Chairmian, Cenwural Pollution Control Board, Parivesh Bhavan, CBD-cum-:Office
Complax, East Agun Nagar. Delhi-110032.

The Chairmian! Uttar Pradesh State Pollution Control Board, 111 Floor, PICUP
Bha\¥n, Vibhuti Khand. Lucknow-226020. -+ Ad
TheChiol” CSiiséivator of Forests “[Cdfitral); "Regidnal Office (NZ).7 B-1/72,
Sector kK v Aliganj, Lucknow- 226020. e

Secreterny. Rtau: Deptt.of Lovironment, Government ol Uttar Pradesh . Room No 13,
Now Bulidings:Vidhan Bhavan, Lucknow -226001.

Adviser, . (El Division), Mlznslly of Euviroiiment -and Forcsts Parvavaran Bhavan.
CGO Complex, New Delhi - 110003.

Director, Regional Office Cell, Ministry of Environment and Forest, Paryavaran
Bhavan, CGO Complex, New Delhi- 110003 &
\odmunal Director (Monitoring Cell) , Ministry of Environment and‘Forests,
Parvavaran Bhavan, CGO Complex, New Delhi- 110003,

. Guard File. -

Monitcring File,

ﬂ Record T“l]r‘:.:

f
/

\ "‘:__{ Ssite '\_-LL-L T

(1Dr R, Warm r)
Jomnt Director
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Annexure-2

No. J-11044/ 42199 — A Il (1)

“};r‘;? Government of India
Ministry of Environment & Forests ' —

, b AL Division R

[ Plahujarai@yahoo.com

Tel: 2436 3973
g l . Paryavaran Bhawan,

. CGO Complex, Lodi Roadq,

New Delhi— 110 003 '

[ S Dated the July 21, 2005

T 1 e B S

i e - The Managing Director

oo M/s U.P.. Asbestos Limited

| Mahmoodabzad Estate Building,
i Hazaratganj,

li Lucknow-226001(India)

|| Sub: Teéfisfer of environmental clearance from Triage Industries Private Limited i
' the name of M/s UP Asbestos Limited at Mahmoodabad [Estate Bm!chnc;, 15

Hazratganj, Lucknow-226001. L
}r (1

S,

The undersigned is direcled to refer to your letler no nil dated 12" May, 2005
addressed ‘o the Regional office of MoEEF  at Lucknow and a communication number
= No.IVIENVIUIIND-43/122/2000/54¢  dated 30.6.2005 on the above mentioned subject.

The maltéf has been examined. It has been decided to transfer the environmental ciearance
from M/s Tiiage Industries Pvt Limited accorded on 20.12.1999 to U.P. Asbhestos Limited

subjeci to the following conditions:

I The company shall comply with all the conditions stipulated in environrmental
ciearance no.J-11011/42/99-1A.11 dated 20.12.1999.
if. The company shall follow close circuit fly ash operations

axtraction systems.
Merasures shall be taken ior rainwaler harvesting from the roof tops and storm water

dréins to recharge the ground water,
5 i Green belt shall be raised in 33% of plant area.

with effecltive  dust -

Yours fatthfuny

I Lbafge
(Dr P, l f\hszl‘

|

| o
fl ' ﬁuen tar
f
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ENVIRONMENTAL MONITORING REPORT

of

M/s U. P. ASBESTOS LIMITED
Dadri Unit
Distt. Gautam Budh Nagar (U.P.)

Jor

January- 2023

Prepared by :
ecoMen

Ecomen Laboratories Pvt. Ltd.
Second Floor Hall, House No. B-1/8,
Sector-H, Aliganj, Lucknow 226 024 (U.P.)
Phone No.: (91-522) 4079201/ 2746282
E-mail ; contactus@ecomen.in
Website : ecomen.in
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ecoMen ECOMEN LABORATORIES PVT. LD,

. Becond oo Ma, Houme No AR, Reetor 1 Algan) | iehaas - #9800
MR Phioie No. | 083 - 401981 /3 1482 ) _ ,,'r\
Eamail: contactus@econten by, Webalta wiiw nedmei I, CINC DFAEBUPTBABETCOI0A OBYVIN  DRAAACERNRIIA ,‘ "
e '--""""-3'-“'-. -2_.;..‘_'.”!:
An approved Laboratory fom Mintatiy of Eivimnment, Foreat and Clinate Change, ilnyl_i_" _h}t_iii, Niﬁ\_v Daini
o P e = 'A-—L*---ﬂf'-'ar;::vr_—-_--,.-“
TESEREPORY
- : —— : tlsmlﬁl A, %is;?uumm.m
T awor | U Abeaon Uinied, Vinage & | UL Ne, MERLLAY -
o HESSOE | nekeWars, v T, TotReport o | FCOLARANSI3AN0L41 3008
Gl S DDAV, Cimntam Wb Nagar (U [ Fave Date of Test Repont | 1701 3000
) pe of Sample Awbient Afr Sample - :
ﬁ@lﬂe‘l}gﬁt\_y“t‘hn No. W Name of | neation Near Mafi tate
Sampling Method Ax e Refornoe Metho Sample Collectal 1 f1vL ﬁlTl!!ﬂ\Mlh!
Date of Sample Colteetion__ | 09013033 1o 10,0} 203 Time of Sample Collection | 1000 AN .
[ Date of Samphe Reeved | 1101300 Time of Sample Reetipt [ 6.0 F\
Start Date of Anatyshy | 11,01, 2000 -y | Ewd Dave of Amalysis | 17012000
Weather Comdition Sy _ Sunpling Duration .
Environmental Conditon | TN SN ] owe FOOA VA0
: Humidiy; S0 % o L
= - ~IAR - . s —
e, IO TRDSREUS CAL ool fe a0
- “ ] Himicaeper National
S, No. TEST PARAMETERS PROYTOCON, DETECTION | RESULTS | Amblent Alr Quality
_ RANGE | L Nanday
I [ Particulate Matter (PMyo) jug/n® IWSIRAPat2Y) | 2000 ) 846 | w0
2. | Particulate Matter (PM; y) pg/n’ 1N:S182(Part-24) 1100 oy | LU
3. | Sulphur Di-Oxide (80,) pg/m? INS182 (Parts2) $:200 1o | L
4. [ Nitrogen Di-Oxide (NO) pg/n! 18:5182 (Do) $200 W Rt e
5. | Ammonia (NIly)pg/m® 18 31820 285:2018 2700 20 | A
6. | 0z0nc(0y) pm’ 18 S182:0ai 9;2019 2200 1091 | R
7. Lead(Pb) pp/m’ 1N S182iPart 22:2019 1100 -tl.lj___n R |
8. Arsenic (As) ng/m’ Lab S0P No.2o 1100 RLLU o
9. | Nickel(Ni) ng/m’ 18 S182:Part 20:2020 o[ sto [
Statement of Conformity: Analyzed parameters in above tested sample ave within standand linltax per NAAQMS Guldelines,
Note:
1. Test results relate to the items sampled & tested,
2. Test report shall not be reproduced except in il without approval of' the laboratory,
3. The test samples will be disposed of' after one Month fhom the date of Issue of fest repont,
sslnd of Reportess
Verified By Authorized Ny
W
3&\\&0’0\4 EQC«"*(L
Te mlcﬁlﬁmmgcr Qualily Manager

Ecomen Labo ..orios Pwi, Ltd,
Second Floot Hax, Housa No. 18,
SoctorH, Agan), Luchnow-226024
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ECOMEN LABC‘)IR7A4'I.'ORIES PVT. LTD,

Second Floor Hall, House No. 01/, Sactor-I, Allgan), Lucknow - 226 024

Phone No. : 0522 - 4079201/27462A2

1£SOMen

An approved Laboratory from Minlstry of Environment, Forest and Climite Change, Govi. of indla, Hew Dalh|

S

FCONAWAAMAGTA201/01 /201 )

A700200% _:

r 'l L r ' g
4
NAME & ADDRESS OF | U Asbestos Limlted. Village & |0 p, 000 v,
CUSTOMER: P.O=Dishara, Tehsll Dadrl,
Distt. Gautam Dudh Nagar (1,1 Insue Date of Tesf itepart |
e of Sample Ambient Alr Sample
Sample Registration No, 167 Name of Location

Nur Mnin rms

Sampling Method

As per Reference Method

Nample Collected Iy

V1P, fepresentative

IRMAT NO.FCOMYORMAT/I0

Date of Sample Collection | 09.01.2023 10 10.01.2023 Time of Sample Collection | 10 00 AM
Date of Sample Received 11.01.2023 “Time of Sample Receipt | 6,30 I'M =
Start Date of Analysis 11.01.2023 “End Date of Analysly 1700203
Weather Condition Sunny Sampling Duratlon ’
Environmental Condition Temperature: 25 + 2 °C Sample ID Code FCONABS202/01/2002)
- Humidity: 56 %
nstrument used and Cal.
onmentusedand Cal. | pS & FDS CAL. Duc on 01,06.2023
'ON Limit as per Natinnal
S. No. TEST PARAMETERS proTocoL | PETECT! RESULTS | Amblent Alr Quality
RANGE
Standards
1 Carbon mono-oxides as CO (mg/m’) | 1S:5182 (Part-10) 0.2-10 0.69 04
2 | CeHs (pg/m’) 1S:5182(Pant-11) 0.01-100 <0.01 05
3. | BaP (ng/m’) 1S:5182(Pan-12) 0.01-100 <001 01

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

-—-End of Report——

o -
W/
Technic anager

Authorized By

M~
h
con?e"r; la‘&oé:’h’r 2s PV, LUd.
Second Floor Ha!!, House No. B-1/8,
Sactor-H, Aligan), Lucknow-226024
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An approved Laharatary from Ministiy of Environment, Forest and Glimate Ghange, Govt. of India, New Delhi

————

NAME & ADDRENN OF
CUNTOMEW

Dy pe of Mample

Sample Regivtontton No,
Nampling Methml

Date of Nample Collevtlon
Date of .\um}ﬂe Revehol
Ntart Date of Analysiy
Weather Comlitlon

TEST REPORT

VY Asbioston Dimbiedd, Village &
O Wishaea, Tehsil Dy,

Distt, Gantam Nyl Nogar (V1)
Amblent Aly Nample

167

An \‘\‘l' Roforenve Metlml
09.01,2001 10 10,01,202)
11,00,200)

Hoyon —
Sy : Ry
Jomperatng; 284 2°¢

UL No,
Test Neport No,
Iasue Date of Test [eport

I .Nlull of Loentlon

Nample Collected 1

| Thme of Samiple ¢ 'n_f’l'wi'l't_r_n_.

‘Vlime of Anmple Necelpt

i Date of Analyshs
Nampling Duratlon

FORMATNO, ECO/ONFORMATD
[COAV 10000082000
ECO/LAIVAANAGTA20M01/1018
AT 7
Nenr [ onding Aren
L0, Jtepresentatiye
100 AM
610 I'M
17.01,202}

NCO/NLATYS203/01/202)

Emvironmental Conditlon R R = Nample 1D Code
e e R s DS CAL Do an 01,060,202
N Limit as per
S. No, TEST PARAMETERS PROTOCOL, '"Jifwfl‘ ™ | resuLs ""','.'i','ﬁ:.'ﬁ:';'"'
Standards
1. Partieulate Matter (PMyq) pg/m? 1S:5182(1"art-21) 2-1000 76.82 100
2 Partlculnte Matter ("M 5) pg/m’ 1S:5182(Part-24) 2-100 33.94 60
3. Sulphur DI-Oxlde (S0;) pg/m’ 1S:5182 (Part-2) 5-200 15.76 80
4. Nitrogen DI-Oxlde (NOy) pg/m” 1S:5182 (Part-6) 5-200 24,50 80
5, Ammonin (NH)pe/m! IS 5182:art 25;2018 2-700 8.68 400
0. Ozone(Oy) pg/m’ IS 5182:Part 9:2019 2-200 6.93 180
7. Lead('b) pg/m’ IS 5182:Part 22:2019 1-100 <1.0 1.0
8. Arsenie (As) ng/m? Lab SOP No.26 1-100 <1.0 06
9, Nickel(NI) ng/m’ IS 5182:Par126:2020 1-100 <10 20

Statement of Conformity: Analyzed parameters In above tested sample are within standard limit as per NAAQMS Guldelines.

Note:

1. Test results relate to the ftems sampled & tested.

2, Test report shall not be reproduced except In full without approval of the Iuborn_lory.

3. The test samples will be disposed of afler one Month from the date of Issue of test report,

Verified By

Mﬁ:—
[°
Tec al Manager

=-=-End of Report---

Authorized By

Resrd

Quallty Manager
Ecomen Laboratories Pvt, Ltd.
Second Floor Hz - House No. B-1/8,
$ac1or-H, Aliganj, Lucknow-226024



E-mail: contactus@ecomen.In, Weobsite: www.ecomen.in, CIN - ur4210UP1909PTCO

ECOMEN LABO&Z‘Q)RIES PVT. LTD.

Second Floor Hall, House No. B-1/0, Sector-H, Aligan], Lucknow - 226 024

Phone No. : 0522 - 4079201/2746202

An approved Laboratory from Ministry of Environment, Forest and Climate

TEST REPORT

FORMAT NO, ECO/QS/FORMAT/I0

NAME & ADDRESS OF :‘J(‘; '!\I‘I:’lf:l::s T';T:il:tl;l;d:"illune & [ Test Report No. ECO/LAD/AA/467/5203/01/2023
1 MER: b W R v 3 v "

CUSTOMER Distt. Gautam Budh Nagar (U.P.) Issue Date of Test Report 17.01.2023
Type of Sample Ambient Air Sample
Sample Registration No. 467 Name of Location Near Londing Area
Sampling Mcthod As per Reference Method Sample Collected By ELPL Representative
Date of Sample Collection 09.01.2023 to 10.01.2023 Time of Sample Collection 10.30 AM
Date of Sample Received 11.01.2023 Time of Sample Receipt 6.30 PM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023
Weather Condition Sunny Sampling Duration -

s e Temperature: 25+ 2 °C
Environmental Condition Humidity: 56 % Sample ID Code ECO/LADB/5203/01/2023
Inst t d Cal.
Iastrument usedand Cal. | RDS & FDS CAL. Due 0n 01.06.2023

Limit as per National
S. No. TEST PARAMETERS PROTOCOL | DETECTION | RESULTS | Ambient Air Quality
RANGE Standards

1. Carbon mono-oxides as CO (mg/m?) 1S:5182 (Part-10) 0.2-10 0.52 04

2. CeHe (pg/m’) 1S:5182(Part-11) 0.01-100 <0.01 05

3. | BaP (ng/m’) S:5182(Part-12) 0.01-100 <0.01 01

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

----End of Report----

\.10&\-’“ bt =

Technical Manager

Authorized By

Qumiﬂ\lansgﬂ'
Ecomen Labc o
ries
Second Floor H: House rl:owaﬁtfg:
Sector-H, Aliganj, Lucknommi

ecoMen
PGATORES VT LD,

10601,GSTIN : 09AAACEGOT6H1ZI
Change, Govt. of Indla, New Delhi
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ECOMEN LABORATORIES PVT. LTD.

3 3 4
Second Floor Hall, House No. B-1/8, Sector H, Aligan), Lucknow - 226 02 4

Phone No. : 0522 - 4079201/2746202

9PTCO10801.GSTIN ¢ 09AAACESOTEHIZ]

: hi
An approved Laboratory from Ministry of Environment, Fores! and Climate Change, Govt of India, New Delhi

TEST REPORT

NAME & ADDRESS OF
CUSTOMER:

U.P Asbestos Limited. Village &
P.0.-Bishara, Tehsil Dadri,
Distt. Gautam Budh Nagar (U.P.)

FORMAT NO. ECOQSFORMAT/10
ULR No. TC953922000005206 F
Test Report No. ECO/LAB/WA/467/5206/01/72023
Issue Date of Test Report 17.01.2023

Type of Sample

Work Arca Air Sample

Sample Registration No. | 467 Name of Location Near BOD Plant -1
Sampling Method As per Reference Method Sample Collected By ELPL Representative
Date of Sample Collection | 09.01.2023 Time of Sample Collection | 1030 AM
Date of Sample Received 11.01.2023 Time of Sample Receipt 10.20 AM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023
Weather Condition Sunny Sampling Duration 8 hourly
2 < Temperature: 25 + 2 °C
Environmental Condition Humidity: 56 % Sample ID Code ECO/LAB/5206/012023
::::: mentused and Cal- | personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)
. i Maximum allowable Limit
S. No Locutions Asbuto-s Fiber Count .
(Fibers/cc) (Fibers/cc)
1. Near BOD Plant -1 0.059 0.1

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per OSHA Guidelines.

Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

—End of Report—

Techn anager

Authorized By

Rews

Quality Manager

Ecomen Labc ories Pvi. Ltd.
Second Floor Ha.. House No. B-1/8,
Sector-H, Aliganj, Lucknow-226024
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ECOMEN LABORATORIES P

fecond Floor Hall, House No, 11118, Bector 11, Aliganj,

Mhone No, 1 0622 « A0T020112740202
(.mall: contactusgecomen in, Wehsite) www acomen In, GIN - ummlwmomgnmaot.nn

VT. LTD.

Lucknow « 220 024

45

%

X

L/

An approved Laboratory from Ministry of Cnviron

NAME & ADDRESS OF l
CUSTOMER)

TypeofSample
Sample Regluiration No.
Sampling Method

U Ashestor Limited, Village &

[IMN : 09AAACEBOTEHAZI \
1€-4419
mont, Forest and Climato Change, Govt, of India, New Delhi
gt ‘i‘ i Al i. ' l'll
FORMAT NO, ECO/QS/FORMAT/ 10
“ULI No, TCI53922000005207F =
“Fest Reporl No, FCOILABIWANAGT/S207/0172023 |

INO-Bisharn, Tehsdl Dadrl,

Issue Date of Test Report

17.01,2023

Distt, Gantam Budh Nagar (U, 1)
Waork Aren Alr Snmple

—

167

Name of Locatlon

Scrubber Milling Section

Ax per Reference Method

_Sample Collected By

111", Representative

Humldity: 56 %

“Date of Sample Collectlon | 09.01.202) Time of Sample Collection [ 11.20 AM
Date of Snmple Recelved | 11.01,202) ‘Time of Sample Recelpt 10.20_PM
Start Date of Analysis 11.01,202) End Date of Analysis 17.01,2023
Wenther Condlition Sunny Sampling Duratlon 8 hourly
Envireamental Condiion |-couicrlure: 23 £ 3 °C Sample ID Code ECO/LAB/5207/01/2023

Instrument used and Cal,

Personnl Sampler (leotech 12-D-09) (Due Date of Cal,12,08.2023)

| status
Asbestos Fiber Count Maximum allowable Limit
S. No Loceations (Fibers/ce) (Fibers/cc)
2 Scrubber Milling Scction 0.062 0.1

Statement of Conformlity: Analyzed parameters in above tested sample are within standard limit as per OSHA Guidelines.

Nole:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of afier one Month from the date of issue of test report.

Verified By

2&1\-!%‘9:‘.
Technic

----End of Report----

rea
’ M

I'Manager

Authorized By

Quality Manager
Ecomen Lab.  ries Pvi. Lid.

Second Floor Ha' , House No. B-1/8,
Sector-H, Aliganj, Lucknow-226024
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, Sector-H, Aligan], Lucknow - 226 024
Phone No. : 0522 - 4079201/2746202 ,
E-mall: contactus@ecomen.In, Wobaite: www.ecomen.in, CIN - U74210UP1909PTC010601,GSTIN : 09AAACEGO076H12ZI

coMen

TORIES PVT LD,

An approved Laboratory from Ministry of Environment, Forest and Climite Change, Govt. of Indla, New Delhl

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/13

NAME & ADDRESS OF

U.I" Asbestos Limlted. Village &

Test Report No.

ECO/LAB/WN/467/5205/01/2023

CUSTOMER: :;.i().—lﬂnlm m, Tehsil  Dadrl,
stt, Gantam Budh Nagar (U.I) Issue Date of Test Report 17.01.2023
Type of Sample DG Noise
Sample Registration No. | 467 Name of Location DG 5730 KYA

Sampling Method

1S 9989:1981:2008

Sample Collected By

ELPL Representative

Date of Sample Collection

09.01.2023 to 10.01,2023

Time of Sample Collection

Date of Sample Receipt 11.01.2023 Time of Sample Receipt 10.10 AM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023
Weather Condition Sunny Sampling Duration Hourly

Environmental Condition

Temperature: 25+2 °C

Humidity: 56 %

Sample ID Code

ECO/LAB/5205/01/2023

Instrument Name & Lab

D SLM SLM Envirotech cal. Due on 25.08.2023
‘ Capacity of . Noise (Leq) value in Noise Standard
S. No. pacity q
° Lacation DG Set e dB(A) dB(A)
1.0 D.G. Close_Condition with 010:00 A.M. 55.20
Aquastic Enclosure ;
: = 750 KVA 75

2.0 D.G. Running Condition

: : 11.55 AM. 79.36

without Aquastic Enclosure

Note: The Environment (Protection) Second Amendment Rules, 2002 notified vide Notification G.5.R.371 (E), dated 17.5.2002

—End of Report-—

Verified By

ppopls=——
Technital Manager

Authorized By

eond —

Quali anager
Ecomen Labc  ries Pvt. Lid.
Second Floor Ha:, House No, B-1/8,
Sector-H, Aliganj, Lucknow-226024



180 'S
ABORATORIES PVT. LTD. @
eco Men SecoEdEl?omE.ﬁolt;o No. B-1/8, Sector H, Aligan), Lucknow - 226 024 47 2
i Phone No. : 0522 - 4079201/2746202 .

N : 09AAACEBO76H1ZI
E-mail: contactus@ecomen.In, Webslite: www.ecomen.in, CIN - UT4210UP1989PTE010601,GSTIN : 0 “m

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/10
; U.P Asbestos Limited. Villnge & | ULR No. TC953922000005208F -]

il S IRESOR | | 50D, Teall Dades Test Report No, ECO/LADB/WA/0467/5208/0172033

i * Distt. Gautam Budh Nagar (U.P.) Issue Date of Test Report 17.01.2023
Type of Sample Work Area Air Sample
Sample Registration No. 467 Name of Location Cement Feeding Through Silo
Sampling Method | As per Reference Method Sample Collected By ELPL Representative s
Date of Sample Collection 09.01.2023 Time of Sample Collection | 10.30 AM
Date of Sample Received 11.01.2023 Time of Sample Receipt 10.20 PM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023
Weather Condition Sunny Sampling Duration 8 hourly

i o Temperature: 25 + 2 °C
Environmental Condition Humidity: 56 % Sample ID Code ECO/LAB/5208/01/2023
Instr nt used and Cal.
e e Personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)

; Standards as per
S. No. Location PolinGnt Co::::j;ntratmn Factory Act 1948
(mg/ (Section 41-F)
1 Cement Feeding Through Silo 8.36 10.0

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per Factory Act 1948 Guidelines.

Note:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

----End of Report-—

Verified By Authorized By
7
20blae= eand
Technical Manager EcQusli Tanagers Pyt Lid.

Second Floor Ha:, House No. B-118,
Sector-H, Aliganj, Lucknow-226024
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, Sector M, Aligan], Lucknow - 226 024

Phone No. : 0522 - 4079201/2746202

TC-9519

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/10

: _ U.P Asbestos Limited. Village & [ ULR No. TC953922000005209F
Esgz%ilégynnss OF P.O.-Bishara, Tehsil Dadri, ’ Test Report No. ECO/LAB/WA/0467/5209/01/2023 |
Distt. Gautam Budh Nagar (U.P,) Issue Date of Test Report | 17.01.2023
Type of Sample Work Area Air Sample
Sample Registration No. 467 Name of Location Milling Area Plant-I
Sampling Method - As per Reference Method Sample Collected By ELPL Representative .y
Date of Sample Collection 10.01.2023 Time of Sample Collection | 10.00 AM
Date of Sample Received 11.01.2023 Time of Sample Receipt 10.20 AM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023 ]
Weather Condition Sunny Sampling Duration 8 hourly
* o
Environmental Condition Ei“r:l‘l’j:;‘“‘;ﬁ f/f £27C Sample ID Code ECO/LAB/5209/01/2023

Instrument used and Cal.
status

Personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)

; Standards as per
S. No. Loeation Pollutant Con(;entratlon Factory Act 1948
(mg/m’) (Section 41-F)
1 Milling Area Plant-I 9.49 10.0

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per Factory Act 1948 Guidelines.

Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

——-End of Report-—

yoARA T —

Technical Manager

Authorized By

eera_
EcoR¥R T NI P Lud.

Second Floor Hz' House No. B-18,
Sector-H, Aliganj, Lucknow-226024



eccoMen ECOMEN LABJF?A%‘ORIES PVT. LTD. 49

/ Second Floor Hall, House No. D-1/8, Sector N, Aligan], Lucknow - 226 024
f Lm ' []
MAGIATIREE P Phone No. ; 0522 - 4070201/2746202
E-mail: contactus@ecomen In, \Webaite: wway ecomen.dn, CIN - UT4210UP19ROPTCO10601,GSTIN : 09AAACEBOTEH1Z)

TC 959

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

FORMAT NO. ECOQSFORMATA2
—— R Ul Asbestos Limited. Village & | ULR No. TC953922000005204F
NAME & ADDRESS . e —
(‘l\gu*::n?ml RESSOF | 1.0.Nishara, Tehui Dadri, Test Report No. ECO/LAB/AS/D467/52040172023
Distt. Gautam Budh Nagar (U.P.)  [Tssue Date of Test Report | 17.01.2023
Thpe of Rample Stack Emission
Sample Registration No. 467 Name of Location DG Set-750 KVA
Sampling Method As per Reference Method Sample Collected By ELPL Representative .
Date of Rample Collection 09.01,2023 Time of Sample Collection | 11.20 AM
Date of Sample Reccived 11.01.2023 Time of Sample Receipt 6.30 PM
Start Date of Analysis 11.01.2023 End Date of Analysis 17.01.2023
Weather Condition Sunny Sampling Duration 52.0 min
3 sy Temperature: 25+ 2 °C
Environmental Condition Humidity: 56 % Sample ID Code ECO/LAB/5204/0172023
Inst ; .
omeatisedand CaL, ]t ECO/STACK/04 (Cal. Due on 01.06.2023)
Stack Details
I) Above the Ground Level(m) 11.50 I - 57
1) Above the Platform(m) 3.0 Ambleut Temperature C) A
Material of Stack MS Stack Temperature (°C) 204.0
Stack Attached DG Set-750 KVA | Inside Diameter of Stack at sampling port (m) 020
Capacity of DG Set 750 KVA Cross Sectional Area of Stack (M?) 0.0314
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 1148
Type of Fuel Used HSD Flow Rate of Flue Gas (Nm?¥/sec.) 0360
Fuel Consumption(L/hr.) S0.0 Pollution Control Unit -
Detection Limait as per
SL No. | TEST PARAMETERS Unit PROTOCOL Rs RESULTS EC issued by
nse MoEF/CC
1. Particulate Matter (PM) mg/Nm® | 1S 11255:Part 1:1985(Reaff.:2019) 10-1000 4830 75.0
v Sulphur Dioxide (SO2) mg/Nm?® | IS 11255:Part 2:1985 (Reaff.:2019) 5-1000 21.14 -
3 Nitrogen Oxides (NO\) | mg/Nm?® | IS 11255:Part 7:2005 (Reaff.:2017) 5-1000 232.00 360
4. Carbon Monoxide (CO) mg/Nm’® | IS1 3270:1992(Reaffirmed Year:2019 ) 0.2-90 86.0 150

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC Guidelines.
Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

-—End of Report—
Verified By ) Authorized By
5 -
A} 0’5\&"\#’ =i wa/
Technleal Manager Em%ug;‘h é.nmJl ErS P\, Lid.

Second Floos Ha. owse No. B8,
Sector-H, Aigan, Lucknow-225024



ECOMEN LABORBBORIES PVT. LTD. ecoMen

Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 225 024 Sﬁ”w L b=
Phone No. : 0522 - 4079201/2746282
E-mail: contactus@ecomen.in, Website: www. ecomen.in, CIN - UT4210UP1939PTCO10501.GSTIN : (3AAACESITEH1Z

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Defhi

TEST REPORT
FORMAT NO. ECOVSTORMAT L
NAME & ADDRESS OF :..'.(I; _;!::;tr: Tl;i: 5::;.“ :imgc & | Test Report Ne. | ECOLAB/ASO447/520491/2923
CUSTOMER: Distt. Gautam Budh Nagar (UP,) | 153 Date of Test Report | 17012023
Type of Sample Stack Emission
Samplk Registration No. 467 Name of Location | DG Set-750 KVA
Sampline Method As per Reference Method Sample Collected By | ELPL Represectative ||
Date of Sample Collection | 09.012023 Time of Sample Collection | 1120 AM |
Date of Samplk Recenned 11.012023 Time of Sample Receipt | 630 PM 1
Start Date of Anahsis 11.012023 | Ead Date of Azahyss | 17.012083
Weather Coadition Suay Sampline Duration | 520 =
. = Temperature- 25 = 2 °C
Enviroamental Condition Humidin: 56 94 Sample ID Code | ECOLABS204012023
rontipaa e ] P ECO/STACK/04 (CL Dee cn 01.06.2023)
Stack Details
I) Above the Ground Level(m) 11350 =
i 2332
I Above the Platform(m) ) Ambicat Tempersture (C) =
Material of Stack MS Stack Temperature (*C) 2040
Stack Attached DG Set-750 KVA | Inside Diameter of Stack at sampline port (m) 020
Capacity of DG Set 750 KVA Cross Sectional Area of Stack (M) | 0031s
Shape of Stack Circular Velocity of Flue Gas (m/sec.) | 1148
Type of Foel Used HSD Flow Rate of Flue Gas (Nor'/sec.) | 0360
Fuel Consumption(L/hr.) 80.0 Pollution Control Unit | - |
2 Limit a5 per
S. No. TEST PARAMETERS | Unit PROTOCOL Detection | orstias | ECismed by
Aange MoEF/ee
Non Methzne Hydrocarbon IS13270:1992 e
1. (NMHC) PP | (Reaffirmed Year-2019) =50 1368 L

Statement of Conformity: Analyzed parameters in 2bove tested semple zre within standard limit 2s per MOEF/CC Goidefines.

Note:

1. Test results relate to the itemns sampled & tested.

2. Test report shall not be reproduced except in full without approval of the lzborztory.

3. The test samples will be disposed of afier one Month from the date of issue of test report.

—End of Report—

Verified By Anthorized By

By fez2
T ical Manager ‘ Em 1
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FORNM 3
|See Rule 91|
ining records of hazardous waste at the facility

Asbsst o4 [Ad , D od st
e 2022, |87 A

51

Format for mainti

I Name and address of the occupier or operitol of o facility: UF
) Date of issuance of authorisation and its reference number: 0

A Deseription ol hazardous waste: A 4] a1 04, ﬂ_’ﬂlﬂ‘(]up_ £ C;‘U,u‘a,ﬁ Slu_;l(?ﬁ.‘
Chemical Torm | Total volume and weight (inkg.) |

Physical form with description | n
A Comend  Shee ! TP Sludye 300 !((fj .
4. Desceription of storage and treatment of hazardous waste:
Mecthod of treatment of

Date T Method of storage of hazardous | Date
wastes P  hazardous wastes

:Offlii'{i'_"ﬂ'ﬂi Cor cxed Stowg e Yand A :R_eftb&ﬂ# L Se

S Details of transportation of hazardous waste: _ b ey _
Name & address of | Mode of packing/of | Mode of | Date of |
consignee of package | the wasle for | transportation to transportation l,
| transportation | site of disposal
0. Details of disposal of hazardous waste:
Date of disposal | Concentration of | Site of disposal (identify Method Persons
hazardous the location on the of involved in
material in the relevant layout drawing disposal disposal
final waste form for reference)
7 Data of environmental surveillance:
Date Analysis of Analysis Analysis of air | Analysis of
ol mea- ground water of soil sampling any other
surement samples samples

(give details)

Location ']_- II)J;:_t'I'-l [ Data | Location Dcp!h_uf Data | Location | Data
ol of of sampling of
sampling ‘ sampling sampling sampling
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of “Material ‘| Final quantity | Net reduction in
ol hazardous hazardous received of waste waste generation
waste generated - waste generated quantity and |
minimization ' percéntage
: ] 1 " ] activity i
02)i2lo|? Fov- 220 K4 | B i VI =
2oy 220 Mg [Pulvenizon [ueaseks) Gorg | 80%
IJI.I-'_ - [‘)HDR‘ 1
¢ Signature: Vi U. stos L.
it .\ —)-\ 5 i Al G BARNG Tak 5t
¢ SO 07-2 Designati®y; (; Ak i -Jad
« Uautavhbadh Nasar-20300
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FORNMN - 3

[Sce Rule 91 1))

52

Format for maintaining records of hazardous waste at the facility

. . . vy b
I Name and address of the occupier or operator of a facility: U f

. Date of issuance of authorisation and its reference number; 09 -S'f‘/’ 2022, |

pabosdos 4

bADR]

22819

3 Description of hazardous waste: /).5Lgc v oS R('SIHLM. A& _(‘/‘fﬂu'@:ﬂ _,_S'/U;'lg("

Physical form with description

Chenneal torm

Total volume and weight (in kg.)

AC Cemard” Shiot Eip <ldge 360 K
4 Desceription of storage and treatment ol hazardous waste:
Date Mcethod  of storage of - hazardous | Date Method of treatment of

| Wwastes

IEY f’l_ﬁiz?-__C'ovc"z_c:-} 57;’011'_':1(5-{:___ Yand | - | Reu

hazardous wastes

sed S Seole

5 Details of transportation of hazardous waste:
Name & address of - | Mode of packing/of’ | Mode of | Date of
consignee of package | the . waste for | transportation to | transportation
B | wansportation - | site of disposal
0. Details of disposal of hazardous waste:
| Date of disposal | Concentration of | Site of disposal (identify Method Persons
i hazardous the location on the of involved in
' material in the relevant layout drawing | disposal disposal
final waste form for reference)
7 Data of environmental surveillance:
|r Date | Analysis of Analysis Analysis ofair | Analysis of
| ol mea- ‘ ground water of soil sampling any other
surement | samples samples
} - f (give details)
‘ Location Depth | Data | Location | Depthof | Data | Location | Data
‘ | ol of of * | sampling of
| sampling | sampling | | sampling [ sampling
8. Details of the hazardous wastes reusced and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in |
| of hazardous hazardous received of waste waste genceration
| wasle generated waste generated quantity and
‘ minimization percentage
| | E—— actvity
el telsliz U so- Yo Wi veni zex [35-2heky _topke | 38T _, |
Place: PADR) Signature:

Date: | b))\ 2082

Designation: 't
F}i.«r. vl

(LT

' 'I,‘{i"lllr"l'

dnhtdh

~Ashestos L.

Tahsi!-Dadrl
‘azar-213007
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FORNM -
[See Rule Q{ I)]

53

Format for maintaining records of hazardous waste at the facility

Name and

JJTJ

i I’h\ sIC al form with ulpqlptmn
A< Cewnernd SQheet

Chemical

orm

address of the occupier or operator of a facility: up Ashede
Date of issuance of authorisation and its reference number: 69 Sep 2022,

Description of hazardous waste: besﬁb][;_gﬁj’d* 2 8 rhevaical s

Total volume and weight (in kg.)

J.leae

£7P SPOucddye

stion of storage and treatment of hazardous waste:

36¢c - 30 Wy

4. Descri
Date Mecthod of storage of hazardous | Date Method of treatment of
| wastes hazardous wastes
,'M}"ﬂ _70-7.3};';' CO\RY&:) Sk‘!}nat ’I/éﬂ'!c/ - RPHECLJS SJ&
5. Details of transportation of hazardous waste:
Name & address of Mode of packing/of Mode of | Date of
consignee of package | the waste for | transportation to transportation
transportation site of disposal
0. Details of disposal of hazardous waste:
[ Datc of disposal | Concentration of | Sitc of disposal (identify | Method Persons
hazardous the location on the of involved in
material in the relevant layout drawing | disposal disposal
final waste form for reference)
7 Data of environmental surveillance:
Date Analysis of Analysis Analysis of air | Analysis of
ol mea- ground water of soil sampling any other
surement samples samples
(give details)
Location | Depth | Data | Location | Depthof | Data | Location | Data
of of of sampling of
| | sampling | sampling sampling sampling
8. Details of the hazardous wastes reused and recycled:
( Date Total quantity Details of Material | Final quantity | Net reduction in
| of hazardous hazardous received of waste waste generation
| waste generated _ waste generated quantity and
! ml!‘ilml?..ﬂll(}ﬁ percentage
; activity
1612 Tozaljh Mo - HEo _ [PulNexizey [3S0-4is 90 Hy- g0l
0
Place: "D ADRJ - Signature:
Date: 21 ll:l] 2092 Designation:

18289
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FORM -3 54

[Sce Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

. g ol fd- DADKI
Name and address of the occupier or operator of a facility: LP AShestos l
2, Date of issuance of authorisation and its reference number: 69 Sep 2022 152489
3 Description of hazardous waste: S hestos K %c@l_ﬁ_.CﬁLmiCaﬂ sﬁq Sy
Physical form with description Chemical form | Total volume and weight (in kg.) |
Ac Ceweul Sheed £7F sudse 286 - 325 Ky
B Description of storage and treatment of hazardous waste: i
Datc | Mecthod of storage of hazardous | Date Method of treatment of |
| wastes hazardous wastes 1
ayate 1l Caveno.l Staxaye -{ym) | Reugacd 2 __C_'n.pej_ ]
5. Details of transportation of hazardous waste: =
Name & address of | Mode of packing/of | Mode = of | Date of
- consignee of package | the waste for | transportation” to | transportation
; transportation _* | site of disposal
0. Details of disposal of hazardous waste: s ;
" Date of disposal | Concentration of | Site of disposal (identify Method _ Pcrsons'
hazardous the location on the of involved In
| material in the relevant layout drawing disposal disposal ‘
; final waste form for reference) |
" |
7 Data of environmental surveillance:
:—_'__Dmc ; Analysis of Analysis Analysis of air | Analysis of (
| ofmea- | ground water of soil sampling any other |
samples samples ‘

surement
‘ (give details) |

- Location | Depth | Data | Location | Depthof | Data | Location | Data ,
of o of of sampling of |
| sampling | sampling sampling sampling :
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and
‘ minimization percentage
activity
[ I ' . .
2 703l 340" 370 | Pulvenizen | 260 -3lo0 fo KL

Signature:

Place ""Dﬁ@ﬁ]

Date: o)- o]+ 2029 Designation:

I' "”'?bn
5 T ',.’?!nq er
J]n! o o] i
ai h ‘ .‘.-'h.’ "}.'n'f.'f
. AT 4 Wi 2 e A
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FORNM -3
[Sce Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

55

e e - “DADK]
I Name and address of the occupicr or operator of a facility: UP As hestes fo} “VA

2 Date ot issuance of authorisation and its reference number: o9 Sfb 2022 18259

3. Description of hazardous waste: . Ashslo s giclis B chemicel S.QUJ}C

| Physical form with u.h scription Chemical Torm | Total volume and weight (in kg.) |

Ac Cewent Sheef ! 320 350 Ky

E7P Spucl.'N

1 Deseription of storage and treatment of hazardous waste:

Method of treatiment of

Date Method of storage of hazardous | Date
i_ wastes hazardous wastes
bl)ol To o&{,; C(\\u‘m Si’ga aje.. y.:.m/ Reu?-_d .f)_.So-pe
5. Details of transportation of hazardous waste: SN
Name & address of | Mode of packing/of | Mode of | Date of
‘ consignee of package | the waste for lransporlation to | transportation
€ . transportation * | site of disposal .
N . |
0. Deltails of disposal of hazardous waste:
Date of disposal | Concentration of | Site of disposal (identify | Method Persons I
hazardous the location on the of involved in |
material in the relevant layout drawing disposal disposal '

final waste form for reference)

7 Data of environmental surveillance:
| Date Analysis of Analysis . Analysis of air Analysis of
( ol mea- ground water of soil sampling any other |
surement samples samples |
(give details) ]
’ Location | Depth | Data | Location | Depthof | Data | Location | Data '
; of of of sampling of |
—_(,. ‘ | sampling | sampling sampling sampling |
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste gencration
waste generated waste generated quantity and
minimization percentage
[ activity |
éf}o.’ 7o 5l 2S04 ?:.D\um::r ey |340- 390 9o k(}- o Y |
Pice: 2 ASR] A VR O
Date: o9 /af },?(._?3 Dcssgm“m ‘\F’ { .\\m \ n 0.
\:\\ i A 8 -
VIR '

-~ \\\'\-‘

pistt. ©
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FORM -3
[See Rule 9(1)) 56
I'ormat for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP HSM’F-PS L1l FADR]
Date of issuance of authorisation and its reference number: &9 Sep 2022 18239

3. Description of hazardous waste: A heetos Legiolue A c hewmicel SOudye

Physical form with description | Chemical form | Total volume and weight fl_l_]_lf}:___l__‘
AC Covaeut Sheet E£7F shudye 2o - 285 }*b-

4 Description of storage and treatment of hazardous waste: N

Date | Méthod of storage of hazardous | Date Method of treatment of |

1 | wastes hazardous wastes |

el 70 M/m" __CoVezed Storaye -yml | Revseal B sale |

5 Details of transportation of hazardous waste: ‘_

Name & address of | Mode of packing/of | Mode of | Date of |

consignee of package | the  waste  for | transportation” to | transportation :
transportation | site of disposal

0 Details of disposal of hazardous waste:
‘ Date of disposal | Concentration of | Site of disposal (identify | Method Persons
| hazardous the location on the of involved in
i material in the relevant layout drawing disposal disposal
; final waste form for reference)
[ |
| |
7. Data of environmental surveillance:
Datc -~ Analysis of Analysis * Analysis of air | Analysis of |
ol mea ground water of soll sampling any other |
surement samples samples ‘
i : (give details) |
| Location | Depth [ Data | Location | Depthof | Data | Location | Data ]
| of of of sampling of .
| sampling | sampling .| sampling sampling |
§ Details of the hazardous wastes reused and recycled: _
Date l'otal quantity Details of Material | Final quantity | Net reduction in |
| of hazardous hazardous received of waste waste generation |
| waste generated waste generated quantity and |
minimization percentage |
activity J
- * : - {
t?}cf 7o ;g{,lf 32070 350 | Pulvemizey 1246-3e0 do ]3- &7 |

nature:

Place: =OADR]
Date: 19 ,a[ ]QL‘.?'B

Designation:

. P. Asbestos Lid.
Viltape-Bishara, Nahsil-Dadri
Dhsrt, Gautambuoadh Nagar-203007 B
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57

FORM -3
[See Rule 9(1)]

Format for maintaining records of hazardous waste at the facility

. Name and address of the occupier or operator of a factlity: U
2 Date of 1ssuance of authorisation and its reference number: 09 Se
3. Description of hazardous waste: s hes fo 3 giyr[ug. B chemscal

Phyvsical torm with dumptmn

Ashegios Jid- A 194
p 2022 18289

S'.QLI(}}Q

Chemical form | Total volume and weight (in kyz)

Ac  Cownewd Sheet  £7P shudhe 290- 320 K-
4 Description of storage and treatment of hazardous waste: —
Date Mecthod of storage of hazardous | Date Mecthod of treatment of
wasles - hazardous wastes .
1}” 70 -?li/oi Ca\te 5\00( Skcjn}c__\/agg J Ec_usu)__g__.Sa.ﬁC

3 Details of transportation of hazardous waste: = e =
Name & address of Mode of packing/of | Mode of | Date of |
consignee of package | the waste for mulsportanon “to | transportation
o transportation * | site of disposal g

0. Details of disposal of hazardous waste: .
[ Date of disposal | Concentration of | Site of disposal (:d{..nufy Method Persons |
| hazardous the location on the of involved in |
material in the relevant layout drawing disposal disposal |

final waste form

for reference)

1 Data of environmental surveillance:

Date - Analysis of Analysis Analysis of air | Analysis of
ol mea- ground water of soil sampling any other |
surenient samples samples
R, (give details) |

7 Location Depth | Data | Location | Depthof | Data | Location | Data [
ol - of of sampling of [
| sampling | sampling sampling sampling [
b Details of the hazardous wastes reused and recycled: ,
Date Total quantity Details of Material | Final quantity | Net reduction in
i ol hazardous hazardous received of waste wasle generation |
; waste generated waste generated quantity and
! minimization percentage l
I ogd activity |
- . . 1
talor Teade_33a-Mo | Puljemizey | 290-320] e ky- 18 |
Place: ZDA DRI gnature:
Date: _.,g}a, }(902 3 ” l)csignalion:
; Vi
¥ (‘
-Ju’:
1) ity = U‘] : ,(1'
[N iq .‘ iff, f

Mgy,
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FORM -3
[See Rule 9(1)]

58

Format for maintaining records of hazardous waste at the facility

e b

Name and address of the occupier or operator of a f
Date of issuance of authorisation
Description of hazardous waste: sheado

Physical torm with description

fc Coment Shel

Chemical form

acility: up ﬂsbc,_') fos / el fﬁ?ﬁ.‘ﬂfe]

and 1its reference number: a9

SHEP ,2'02‘? ,fga?fg'?

icloe 2 ¢ hemical shudye

Total volume and weight (in kg.)

€7F Sluehye

220 -250 Iy

Method of treatment of
hazardous wastes

Keusecd 2 sfe

Method of storage of hazardous | Date
| Wastes

2sjol 7o 3-8 Cavergel 5*01@39_.' Yeed

4 Desc L‘F“U“ of storage and treatment of hazardous waste:
l lllu' l

5. Details of transportation of hazardous waste: "=
Name & address of | Mode of packing/of | Mode _ of | Date of |
| consignee of package | the  waste  for transportation  to | transportation
€ | transportation | site of disposal
0. Details of disposal of hazardous waste:
Datc of disposal | Concentration of | Site of disposal (identify | Method Persons
hazardous the location on the ' of involved in
material in the relevant layout drawing disposal disposal

final waste form for reference)

7. Data of environmental surveillance:
Datc ‘ Analysis of Analysis Analysis of air | Analysis of
of mea- | ground water of soil sampling any other
surement samples samples |
- J (give details) |
Location | Depth | Data | Location | Depthof [ Data | Location | Data
of of of sampling of |
—(, | sampling | sampling sampling sampling l
8. Details of the hazardous wastes reused and recycled:
| Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and |
1 minimization percentage
L activity
25le1 70 a1y Ao -33< | PuONemizey |240- 240 20 ly. 11/
Place: t,@ﬁ'ﬁDRZ i Signalurc:/

Date: 01/02}20.?3 Designatiop: \Bﬁq\na aad! R
S w\'a\‘“ awt o
‘\ WA ‘\‘,I‘.'-J..\\l‘\‘
\.".\\\ S¥ pov A
G antd
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FORM -3
[See Rule 9(1)] o9

Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: Uf ﬂ.sblrﬂoi ..’f‘l' “’Dﬂfoj

2 Date ofissuance of authorisation and its reference number: 09 Sep 2022, 152859
3. Description of hazardous waste: Ashestos Re s _Chewicul_Slucye

Phvsical form with I.iL \tllplltm Chemical form | Total volume and weight (in kg )

Ac S{h\(,\.\i' S\\tt‘ ;760300 l‘()'

1 Description of storage and treatment of hazardous waste:

Date Mcthod ot storage of hazardous | Date Method of treatment of
- | wastes _ ____hazardous wastes
_ofloz To cs)dz__ccl\lt?ﬂ:cf s\ow;c_ " }-oml : K.;u szl 3 Sc.ﬁe
3. Details of transportation of hazardous waste:

Name & address of | Mode of packing/of | Mode of | Date of |

consignee of package | the  waste  for | transportation” to | transportation
transportation  * | site of disposal

4

0. Details of disposal of hazardous waste:

' Date of disposal | Concentration of | Site of disposal (identify | Method Persons

| hazardous the location on the of involved in

I material in the relevant layout drawing. | disposal disposal

final waste form for reference)

T Data of environmental surveillance:

Date Analysis of Analysis Analysis of air | Analysis of |
of mea- ground water of soil sampling any other
surement samples samples |

(give details) |

o "Location | Depth | Data | Location | Depthof | Data | Location | Data
of of of sampling of
| sumpling | sampling sampling sampling
8. Details of the hazardous wastes reused and recycled:
" Date | Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
i waste generated waste ganerated quantity and |
minimization percentage
' activity o
I oz, 20 L}
atlez1e 8len 3bo- 390 Q..ﬂwm'vn 260°300 [ oO 1?} q2 Y
Place "-';‘)A'j)ﬁ . Signature:
ate: o Designati
Date: C"}JO-‘-J.)‘JU:?;', ‘: 1aclos L\d "
TERAT L
“ "0 [ahst's YE v e
\"U‘. e ol @ y G
yantall
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FORM -3
[Sec Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

60

- . i) DADKT
I Name and address of the occupier or operator of a factlity: Ul Ash3ps 1

Date of 1ssuance of authorisation and its reference number: © 9 Sep 2022, !r?.-‘?fS")
3. Description of hazardous waste: Ashu hb_gﬁﬁ Slie B Clﬂ___h‘(&ﬂ cluche
Physical form with cluul]lon Lhumm[ form r Total volume and weight (in ki)

f-<¢ Covmerd Sheéet ¢7 P sluche 290" 330 I"-a
4 Description of storage and treatment of hazardous waste: -
Date Method of storage of hazardous | Date Method of treatment ol
| wastes hazardous wastes
v -— : :
61]02_7.9. .M,/'ﬂ Caveyeed ey e '\(J‘d_‘-'r.c} Ke e A 2 Sale
5. Details of transportation of hazardous waste: . . o)
' Name & address of | Mode of packing/of | Mode ~ of [ Date of |
consignee of package | the  waste  for | transportation  to | transportation
transportation " | site of disposal ]
L .
0. Details of disposal of hazardous waste:
Date of disposal | Concentration of | Site of disposal (identify | Method Personsl
hazardous the location on the of involved in
material in the relevant layout drawing disposal disposal
final waste form for reference)
7. Data of environmental surveillance:
Date Analysis of Analysis Analysis of air | Analysis of
of mea- ground water of soil sampling any other
surement samples s samples
(give details) |
Location | Depth | Data | Location | Depthof | Data | Location | Data |
of of of sampling of [
sampling | sampling sampling sampling ,
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and
: minimization percentage
y activity
fl?’fv Telsz N30~ HEa f)uQ\um;-z oy |F80- e Fo }:} Sy y
Place: 7DA A ’)RT * Signature: A
Date: [q/cn 2029 Designation: ‘BQE‘\“?‘ \:\‘.“““\'\
. \\ ? ‘:\% - ‘n‘ ‘\\‘ 4 \‘~“
T AT
\. "\.\ Vin \‘\\‘\\_\
G _\\\\
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61

FORM -3
[Sce Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

>

! Name and address of the occupier or operator of a facility: uf ﬂsbr 5}95 AL ) yﬂ@ﬁ)
2 Date of issuance of authorisation and 1ts reference number: aq g, b 20232 19259

k) Description of hazardous waste: ﬂ.‘:.)’)k{y‘p, eiclul Cflum.“ Sluely ¢

Phystcal torm with duutpnnn B Chemic: ll form Total volume and weight (in P.

Ac Cewment Sheet 7P C,Iu;-’;ﬂ 330 7)?(. Ya

4 Description of storage and treatment of hazardous waste: o

Date Method of storage of hazardous | Date Method of treatment o!

b= wastes hazardous wastes

o270 28ln  Covieved Yovaye yeoe) Kensed $ Scle

5 Details of transportation of hazardous waste: .

Name & address of | Mode of packing/of | Mode ~of | Date of
consignee of package | the  waste  for | transportation” to | transportation

B transportation " | site of disposal B
0. Details of disposal of hazardous waste: _
[ Date of disposal | Concentration of | Site of disposal (identify | Method Persons '

hazardous the location on the of involved in
material in the relevant layout drawing disposal disposal i

! final waste form for reference)
I
1. Data of environmental surveillance:

Datc | Analysis of Analysis Analysis of air | Analysis of
of mea- ground water of soil sampling any other |
surement samples samples

oma iy ' (give details) |
Location | Depth | Data | Location | Depthof | Data | Location | Data
of of of sampling of
sampling | sampling sampling sampling
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and
. minimization percentage
- activity
1'?}::11:;23109 Mhe-U4p | Pul \tpy2ar | 386-H30 8o kJ B
Place== ADR], - Signature:
Date: 4 ’c 3]‘;1.;3-3 Designation:
0. P Ashestns Ltd ;
rahegr-Yadr |
\'I]lil tshara, '.\I‘l.-.]‘lqlll" i P
v AL -

Distt. Gautambudh
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195

FORM -3
[Sce Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

62

1. Name and address of the occupicr or operator of a facility: 1) P As J_v(‘.g')c?,s Hf/' A fo
2 Date of issuance of authorisation and its reference number: 09 Sepi- 2022 18284
3. Description of hazardous waste: /s heloc Siclue 3 C—[LC.Im;CJ x..ZLuJJP
}’r vsical Torm with description ] Chemical form | Total volume and weight (in kg
fe Comend  Sheef ETP Sludge 365 - 335
4 Description of storage and treatment of hazardous waste:
| Datc ‘ Method of storage of hazardous | Date * Method of treatiment of
i | wastes hazardous wastes
C‘_‘]E_'i._'fn 813 ] CoNeyd/ Q!{mct}e : }fm;} : K/C (152 p/j ) Snfij
5. Details of transportation of hazardous waste:  pmema »
’ Name & address of | Mode of packing/of | Mode = = of | Date ol
| consigace of package | the  waste  for trg{rﬁsportation“ to | transportation
{___ - transportation " | site of disposal |
0. Details of disposal of hazardous waste: _
Datc of disposal | Concentration of | Site of disposal (identify | Method Persons
hazardous the location on the of involved in
material in the relevant layout drawing disposal disposal
ﬁ final waste form for reference)
7. Data of environmental surveillance:
{_ Date \ - Analysis of Analysis Analysis of air | Analysis of
| of mea- ground water of soil sampling any othel
| surement | samples samples
i : e (give details)
' Location | Depth [ Data | Location | Depthof | Data | Location | Data
of of of sampling of
|l__ " sampling | sampling .| sampling sampling -
8. Details of the hazardous wastes reused and recycled:
Date Total quantity Details of Material | Final quantity | Net reduction in
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and
minimization percentage
activity
(‘l]n?‘,_‘lm.‘g o3 s -0 Puﬂ\wm':ny 340~ 38 1< kb- A2
Place: == o - Signature:
Date: oq ) 07 J-‘?c.;; 2 Designation: \
dns Lid
D

1P
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63

FORM -3
‘ [See Rule 9(1))
Format for maintaining records of hazardous waste at the facility

] Name and address of the occupier or “a facili AN D,
: . S5 MNET « o a2 fac 1 / el o b ij L
FA Date of 1ssuance nl‘uuthorisatil(m u::l‘t’{z::t;;‘::rrcl:li:htI‘MIIH{:-U{ flsg - :V{f jﬁ]
: ossiiotlor i i $ cnumber: g cop). 9422 1§289
Descrniption of hazardous waste: Asbesto a ; o
[ Pl sical torm with descrinti 5 ‘-'-S 81 - 1;“_!_)-0__,,_/;_ C'LLL\"" Cay .'_:[tar 0"
LPhysical to escription | Chemical form | Total volume and weight (in kg | "

frc Cewent Sheef ETF Slucly 205 - 2a¢
4, Description of storage and treatment of hazardous waste:
‘fl};nc Method of storage of hazardous | Date Method of treatment o!
B e WSS : hazardous wastes
0973 70 15l _Collese,) Sloveni Vemd| | Revged 7 Sele
5. Details of transportation of hazardous waste:

Name & address of | Mode of packing/of | Mode - of | Date ol

consignee of package | the  waste  for transporlaﬁlin"?o transportation
| transportation | site of disposal

L ; '

6. Details of disposal of hazardous waste:
Date of disposal | Concentration of | Site of disposal (identify | Method Persons
hazardous the location on the of involved in
material in the relevant layout drawing | disposal disposal
final waste form for reference)
7. Data of environmental surveillance:
F Date ’ -~ Analysis of Analysis Analysis of air | Analysis ot
of mea- | ground water of soil sampling | any othe
| surement | , samples samples
' | ‘ : - (give details)
~ Location | Depth | Data | Location | Depthof | Data | Location | Data
L4Y of of of sampling |- of
R | sampling | sampling _ | sampling sampling
8. Details of the hazardous wastes reused and recycled: =
Date Total quantity Details of Material | Final quantity | Net reduction i
of hazardous hazardous received of waste waste generation
waste generated waste generated quantity and
minimization percentage
activity : _—
0'.313 TO-JSI-}! _BC'D' H Lo P:.G\u'--w;?u-q 320'»?60 ? (@) .I‘Lb' 8"" .4{

- Signature:

IJIIICU: :__:\\)C;c ‘_"l"L.‘\
: Designatipn?

\ad

oy T i | |
I)ul“.' ('.6 \ (a} 5) 190/ ‘i ‘\ \] ' hshq?l\n“q. w5 3 _‘.'\'! r;
| ' ’ nigh e ', .’ ‘. s SRR
\:.l“‘ A \l“] N L
) ]l\.\ \'.‘\
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t“‘ FORM 10 Copy for the sender
ee . [See rule 19 (1)] _ %41527 .
HANIFEST FOR HAZARDOUS AND OTHER WASTE = S.No.:

Ommer's Narne & Mamnn Address

1: tos Lid.
05 L
r(’ncrudmg Phone No and emall) 0. P bhs‘,]:eiah;n-ﬂadﬁ‘
. : Village- BIS au g 307 3.0
whe: Sende’s Authonzaﬂqn I}lo } TR Ao
3 ' Manifest Document No. .. f&fﬁ.ﬂ"\/ 54 : s (9’;; pe L L2
fl' 'Tmnspoﬂer's Name&Address e v } A
) i '(lncludmg th:e No. and emall) s )-) (h! {
] o e 5ot LT l"' ' .
15 TYP° of‘Jehncle e oy T} (TruckiTanker!SpecxalVehlcle) e
6 Transporter's Registration ' _ '
7 “Vehicle Registration No._". - LFA2 127 - Z0 3 -
8 Receiver's Name & Maillng Address (I) BHARAT OIL COMPANY (I22

(’ ncludmg Phone Nc. and emall)

-

E-18, Site-IV, Sahibabad Indusgs
Ghaziabad, UP-201010 Te!.: 0,
e-mail'sales@bharatoil com

3 ('u')' BHARAT oL '8.‘ WASTE MANAGEMENT LTD.

- Mauza Mukirapur; Roorkee-Lakshar Road,
. Roorkec = 247654 UK, Tel. 08874207684
- e-mail:sales@bharatoil. com v o

(1) BHARAT OIL & WASTE MAN¥
_—PI6T# 672, Sixandra Read, NH-2, KuX 2o

" Tehsil Akbarpur, Kanpur Dzhat, UP,Tel : 0512- 2235296
e-mail:sales@bharatoil.ccm

i |8 Receivers Authorization No. . :.f<: | 0] 1WPWWW5{UWBR°WGW“WWW
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MANIFEST FOR HAZARDOUS AND OTHER WASTE +INO.: N
1 Occupier's Name & Mailing Address 0. P. Ashesios L[d
(including Phone No. and ematl) ' vin .-;;-ni;h.zr,x T ahsil-! ‘;d'
Fya. ks :‘.,:‘m}-u.*H Soaerne. S0 5007 ) k
2 Sender's Authorization No. ' ' ;
3 Manifest Document No. ﬁa’ﬂﬁ??/\/o 2 Dﬂ]‘ c /?/457 / 22
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(including Phone No. and email Bolwrz
5 Type of Vehicle . (Truck / Tanker / Special Vehicle)
Transporter's Registration :
7 Vehicle Registration No. AL2AT—G8 30

Receiver's Name & Mailing Address
(including Phone No. and email)

_Ghaziabad, UP-201010 Tel.: 01
e-mail:sales@bharatoil.com

(1) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, )
Roorkee - 247664 UK, Tel. :08874207664
e-mail: sales@bharatcul com

(mn

Tehsil Akbarpur Kanpur Dehat UP Tel 0512- 2235296
e-mail:sales@bharatoil.com

Receiver's Authorization No.

(1) 1486/UPPCBIGhaziabad(UPPCBRO)HWMI/GHAZIABAD/2018 Valid vpta: 030572023

(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto: 31/03/2023

(iii)1403UPPCBXanpurDehat{UPPCBROYHWIVKANPUR DEHAT/2013 Vaid Upto:30042023

10 Waste Description

@be:r Cem@-:} Sheef

1 Tot‘al Quantlt-y ; At et S (2 : _(,—0 ......................... m'or MT
No. of Containers
................................................. Nos.
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Special Handling'Instructions & Additional
Information

@3

Do not throw Drums from truck. In case of lezkage/

seapage, use Washing soap at point of leak to stopits
Ieakage ;

14 SENDER'S CERTIFICATE

Typed Name & Stamp :

U. P‘ Asbectos Ltd.

Signatire/,

| described above by proper shipping name znd are catecorisad packad, marked,

I hereby declare that the ‘contents of the consignment zre fuly and accurately

and lzbeled, and are in all respects in proper condition for transpant by road

M
-#:Bish ira, | Fabsil-Dade] onth Day Year
Gantambndn Yagir.203007 1 BV . O | I |Z|H o[22
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other Waste 5 . Month Day Year
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FORM 10 - . Copy for SPCB

[See rule 19 (1)) S.No.: 65547

MANIFEST FOR HAZARDOUS AND OTHER WASTE
1 Occupier's Name & Mailing Address L
(including Phone No. and email) Al, P. Ashastz LH.

Viit e Ll |1I!‘. Calsir-tiad-i

L
b, \l“hlnf lf-.l -_,-.'

2 Sender's Authorizatidn No.

3 Manifest DocumentNo. . CAcallom NO ; ‘_ 157 DNaFe cﬁﬂ&: 122,
4 Transporter's Name & Address : _ i
e . -_ i BowML_

(including Phone No. and email)

Type of Vehicle (Truck / Tanker / Specnal Vehi

Transporter's Registration

Vehicle Registration No. . UPIQ@ 7‘?‘56{@

NN ol o

Receiver's Name & Mailing Address (T) ‘BHARAT OIL COMPANY (I) B W, 5
i i i E-18, Site-IV, Sahibabad Industrial'A: o
ol ‘ . Ghaziabad, UP-201010 Tel.: 0120- 4167924
' e-mail:sales@bharatoil.com
() BHARAT OIL & WASTE MANAGEMENT LTD. | (It1) AT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, Plot # 672, Sikandra Road, NH-2, Kumbhi Village,
Roorkee - 247664 UK, Tel. :08874207664 Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296

e-mail:sales@bharatoil.com e-mail:sales@bharatoil.com
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(ii) UEPPCBI/HO/Con-B-84/2018/548 Valid upto: 31/03/2023
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11 Total Quantity o : - 1 zn] [ 9080 ........ Kg‘ .m’or MT
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Q 3 Special Handling Instructions & Additional ) Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its

<
Information j ) leakage.
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14 SENDER'S CERTIFICATE ;
described above by proper shipping name and are categorised packed, marked,

Typed Name & Stamp : Signature : / and labeled, and are in all respects in proper condition for transport by road
U. P. Ashastos Ltd. '

Villaen-Bishara, Tahsil<-Dad M_onth Day Year

e, Gantambadh Cagar- 200007 D 8 5_ a 0 a( .3\)
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16 Receiver's Certificate for /Reoejp\o Hazardous and b :

other Waste Month Day Year

Typed Name & St
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MANIFEST FOR HAZARDOUS AND OTHER WASTE

Copy for SPCB

S.No.: 7@3327

1 Occupier's Name & Malling Address
(including Phone No. and email)

U P. Aigbezdos LT )

0. TP
é—weﬂ;lf::m a&b\:@y Budh_NajyV~

2 Sender's Authorization No.

3 Manifest Document No. NROIP Nor 562
4 Transporier's Name & Address
(including Phone MNo. and email) 8 ow m L

Type of Vehicle .

(Truek? Tanker / Special Vehicle)

Transporter's Registration

Vehicle Registration No. T

JP3IS T 0|47

@o!Ig] O] O

Receiver's Name & Mailing Address
" {including Phone No. and email)

= :r; U11201DL2007PLC 160944

() BHARAT OIL COMPANY (l) RE# ‘
E-18, Site-1V, Sahibabad Industrial Al#%
Ghaziabad, UP-201010 Tel.: 0120-41674
e-mail:sales@bharatoil.com

Mauza Mukimpur, Roorkee-Lakshar Road,
Roaorkee - 247664 UK, Tel. 03874207664
e-inail: sales@bharalml com

( 4 () BHARAT O!L & WASTE MANAGEMENT LTD.

| (Il)}-BHARAT OIL & WASTE MANA.GEMENT LTD.
Plot # 672, Sikandra Road, NH-2, Kurnbhi Village,
Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512- 2285296
e-mail:sales@bharatcil.com

9 Receiver's Authorization No.

(1) 1486/UPPCEIGhaziabad(UPPCBROYHWMIGHAZIASADI201S Valid upto: 030572023

(ii) UEPPCE/HO/Con-B-84/2018/548 Valid upto: 31/03/2023

dﬂiHﬂW?PCEﬂ(lanMtt[UPPCERO}H\W‘iPﬂR DEHAT/2018 Vabid upto:30°04/2023

10 Waste Description

‘A}C C,e.rﬂe.th‘ :;h e,e.:i—

“4 7zl Quantity
No. of Containers

57,-0 nbba"-ﬂ'
(-" Fﬂ m’or MT

d GETREL........ Nos.

12 Physical Form

Settd’Semi-Soiid/Sludge/Oily/Tarry/Slurry/Liquid)

13 Special Handling Instructions & Additional
Information

Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its
leakage. )

( 14 SENDER'S CERTIFICATE

| hereby declare that the contents of the consignment are fully and accurately

Signature : )~ __

chsetas [H.

Typed Name & Stamp :

0pa

described above by proper shipping name and are calegorised packed, marked,
and labeled, and sre in all respects in proper condition for transport by road

Village-Bishara, ¥'ah:ii:Dady Month Day Year
Ristt, Gautambudh “azar-203007 U.B, V(21 2]12.] 20.9 2L
15 Transporter Acknowledgement of Receipt of Waste Month Day Year
Typed Name & Stamp : - Slgnatgre ﬂ 212 212101 21 2.
/ \t "'—:—“,ﬁ‘\ . ad
16 Receiver's Certificate for Rece ”U a { .
other Waste th ki , Month Day Year
Typed Name & Stamp : .-\Slgn&luré ' / } 21 2lad 2|0 242
‘I.,»‘r- - ". \ f
1
_?me x R 1 BBt s S04 P :_2 ¥ e Y Y it - WA e YR
Tpechicinverce Plnase use tna bank Aic e e
printed on each Invoic# to get proper credit against the specific Invoice. Manish Kurnar Digrisdy Sigred By Viavih Kumar
Accountant eaprop

Generated frem Wasie Tracking & ¢

D UeWeConTUwPXa0T yIPUA=s

sales@bharaloil.com cwresw ey

c & Maraoement Svslem :W'r-,\ sEumat Kiharatng nam



q

(including Phone No. and emall)

Y, %«1 4R.<5- Pt- 0. ‘E’x.l'bhjmm,g’l,i C;f;qi

2 Sender's Authorization No.

// z ‘
W St .
e #%Rﬁ' 10 (E.Igpﬁ fgrfpcs
. [See rule 19 (1)] . 7 3 .
1 MANIFEST FOR HAZARDOUS AND OTHER WASTE __ S.No.: /
1_Occupier's Name & Mailing Address [UP % begtos L1

i -

(including Phone No. and email) .

C-U11201DL2007PLC1609% *

3 Manifest Document No. -
4 Transporter's Name & Address
(including Phone No. and email) SBowm_
5 Type of Vehicle ; _(TracK] Tanker / Special Vehicle)
6 Transporter's Registration
7 Vehicle Registration No. ()P3ISTO0)4F
8 Receiver's Name & Mailing Address () BHARAT OIL COMPANY (I) REGLe

- E-18, Site-IV, Sahitabad Industrial Are#
Ghaziabad, UP-201010 Tel.: 0120-416 ¥
e-mail:sales@bharatoil.com A

() BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207654

e-mai':sales@bharatoil.com -

-| (-BHARAT OIL & WASTE MANAGEME

" Plot # 672, Sikandra Road, NH-2, Kumbhi Viilage, .
Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com

9 Receiver's Autnorization No.

U] 143WPPCE!Ghazllbnd[UPPCBROF}'IWWGHAZJABADHMS Valid upto: 03/08/2023

11 1403/UPPCBKanpurDehal(UPPCBROYHWMWKANPUR DEHATIZ018 Valid upto:30/042022

(1) UEPPCB/KCICon-B-84/2018/548 Valld upto: 31/03/2023

10 Waste Description

ETP SLUD GiE

11 Tota! Quantity
No. of Containers

womior MT . :
Nos. . '

=

.................................................

12 Physical Form

(Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)

13 Special Handling Instructions & Additional
Information

Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its
leakage. ' . : : "

14 SENDER'S CERTIFICATE

| hereby declare that the contents of the consignment are fully and accurately

Typed Name & Stamp : " Signature :

U. P. Asheztes [H.

-

| described above by proper shipping name and are categorised packed, marked,
|and Iat_ae!ed, and are in all respects in proper condition for lransport by road

Village-Bishara, 'ahsi - *ade tonth |- Day: Year
Plstt, Gau;ambudh “agar-2.1300 R 2 '\ 2.1 2192. _2___@' 25|
f =
15 Transporter Acknowledgement of Receipt of Waste Month Day Year
Typed Name & Stamp : }gﬁ%“ﬁ'ﬁ ; 11202021 2132 n].
2y, ; \ s
| ..m - :
16 Recelver's Certificate for Recdipf o .f{ﬂ;p;d_ 2zardqus|and
other Waste ec&rgf/ B et M }_:’_-“I Month Day Year
Typed Name & Stamp : \f,iﬁgﬁa[d?é’ ’ / R i{ LT Bl Yy Yo |2 21 &
L\ 5
4_Bill Invoice is final, if no dispul.e notil‘;a’d i;1 wn‘l.l;g within 7 q:ys ﬁl’ In:;c-;.‘_‘ it i t—“w_ R T ,W
5. This bank accounl.number Is ONLY for this specific Involce Please use the bank Alc N - -\: 7/
printed on each invoice to get proper credit against the specific Involce. Manish Kumar Digraly Signed By Manish Kusnar
: g 2
Accountant P
ID; g THYCF 4wWOCHHNM2Oa Vo2wea

o T

sales@bharatoil,com st Ever
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=y P _{1 ;_ = -—-:;— - Sl : 7—..'3..-._.
o o 8 » £ OB FORM 10 o Copy for SPCB
L ey - [See rule 18 (1)] 71660
MANIFEST FOR HAZARDOUS AND OTHER WASTE _ S.No.:
1 Oocupter's Name & Mailing Address . /"' u f-’ ‘q j2 EM L,"I‘OI
(including Phone No. and email) _ ULU‘*}C h =t ehat chhﬂ
— = Dsaf’ﬂs Bt w1 By ) Mg —
2 Sender's Authorization No.
3 Manifest Document No.. N ﬁo—; P- No L Z6.4
4 Transporter's Name & Address . I :
(including Phone No. and email) : B me 3
5 Type of Vehicle : ‘ B - (Wnkerl Special Vehicle)
6 Transporter's Registration bl b - SR i@
( 7_Vehicle Registration No. 3 . TYPIIFT7T BFB6E
8 Receiver's Name & Mailing Address - () BHARAT OIL COMPANY () REGD.
(lncludmg Phone No. and ema“) 290 ’ i E-18, Sita—IV Sahibabad Industrial Area,
SR O "itovmeies 0] 14 Ghaziabad, UP-201010 Tel.: 0120-4167024,
vt 201D ZOUTPLC‘ISO’M-{; ~ e-mall:sales@bharatoil.com

(1) BHARAT OIL & WASTE MANAGEMENT LTD. | (i) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, lot # 672, Sikandra Road, NH-2, Kumbhi Village,

Roorkee - 247664 UK, Tel. :08874207664 ", Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com _ e-mail:sales@bharatoil.com
9 Receiver's Authorization Nb. (1) 1486/UPPCB/Ghézlabad(UPPCBRO)HWM/GHAZIABAD/2018 Valld upto: 03/05/2023
(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto: 31/03/2023 memnpumehal(umsﬂommmmm DEHATI2018 Valid pto:3010472023
_ - ; - Z {9 Theed Y Lmz;.ﬁ‘ﬂ -
10 Waste Description : Arbest?s w c‘w‘i/ Secl. 7
11 Total Quantity o gt : ]16?—0K3.+ 2126 K} s 4_@_1_01'-”..
Mis. of Coirtalieds: : _ N B I LA
T ek s R e CTaquffﬂllaﬁl'é("ka ...... Nos./.}«:foL,T-{")

(Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)

12 Physical Form , |
( 13 Special Handling Instructions & Additional Do not throw Drums from truck. In case of leakage/
‘ seapage, use Washing soap at point of leak to stop its

Information . leakage.

| hereby declare that the contents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,
and labeled, and are In all respects in proper condition for transport by road

14 SENDER'S CERTIFICATE
Typed Name & Stamp : Signat

411 U"""‘“- mEn | rrantteine 9 nan
li peL Vo1 ;--\1{-[-_,-,,. Month Day Year
15 Transporter Acknowledgemem of Receipt of Waste - Month Day Year
Typed Name & Stamp : Signature : a(% |0 |4 o |8
m
16 Receiver's Certificate for Rec;rlf; \dbt’lp and '
other Waste f/,%h og;, , Month Day Year

Typed Name & Stamp : .- M ‘fﬁ;e’?)”l} ;450 OIR|D| & Z ol |3

d.l’ }IO;




12/24/22, 3:37 PM

2 0 7Registration Form

GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (B)
[See rule 14(1)]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL FOR ANY
COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN NOTIFIED AND NON-NOTIFIED
AREA

SFTYfRI YHTOT U & TdI-HRor

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
, 2019 BT Y 10 (1) AT 11 (1)]

[STR We=T 4Ty oidt yae=

PT 3Tded U

74

Applicant's Details
3l

Type of Applicant
CaR'cary

Application Date

Name of the Applicant

3(Tdgd T AH
Mobile No.
HaTsd AR

Date of Birth
Sfafy

Nationality

QjecH

Aadhaar Card Number

House No./Flat No./Building No.

AP THo/wdie Jo/HaT o

City/Town/Post Office
TRGWEIE AThd

about:blank

Behalf of Firm/Company

SANDEEP GARG

9837024433

02/01/1967

Indian

8891-8896-2051

116B, CHAPAL STREET, MEERUT CANTT,

MEERUT, CANTT, UTTAR PRADESH-250001

GAUTAM BUDH NAGAR

Application Number

STde d&

24/12/2022

Email ID.

A ST

Gender

fe

ID as Address Proof

e ywTor ¥ SnSE

Uploaded Aadhaar Card
TS fam T SR H1S

Locality/Village
HqgeaiATa

State
)

GTBN1222RIN0421

smsncontinental@hotmail.com

Male

Aadhaar Card

Download

Uttar Pradesh

1/6


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpmgCgNrDzbxED0P/jvV6wf1hKoNbhSqTiUAFYPc9XOnlEltls8pBry

12/24/22, 3:37 PM

District

S[Uq

Designation
[

Company Address

HU BT gar

Details of Existing Well
DY BT

District

S UG

Plot No./Khasra No.

Wie HSITRIHRT WS

Ward No./Holding No.

afs N

Uploaded Google / Toposheet Map

3qars fFar a1 U 1 T / Srakie A

Particulars of The Existing Well
DY BT

Date of Construction/Sinking of Well

Tu 1 fmfor fafy

Discharge of Tube Well (cum./hr)

&gEad &1 fdg= (cum./hr)

Housing Pipe If Any

RICE

Approx. Diameter of Housing Pipe (mm)

BIRRIAT Uy &7 SrgaTa oI (Rrefiftex )

Strainer Details
Cal

Material of Strainer

TR o) arsh

about:blank

2 0 8Registration Form

GAUTAM BUDH NAGAR

Authorized Signatory

VILLAGE-BISHADA, NTPC ROAD DADRI ,
GAUTAM BUDH NAG

Gautam Buddh Nagar

VILLAGE-BISHADA, NTPC ROAD DADRI

GAUTAM BUDH NAGAR UTTAR PRADESH

Download

31/10/2005

10

Yes

150.00

PvC

Pin Code
R #ls

Company Name

HY BT ATH

Authorization Letter

e R U

Block
CSicg

Municipality/Municipal Corporation
TR Uiferes AR

Uploaded Land Details

Suats foar ar yfty &1 faavor

Type of Well
DY PIUPR

Approx. Length of Housing Pipe (In meter)
TTIRAT Uy 3} SrgHfa wars (fiex H)

Material of the Housing Pipe & Blank Pipe

TSR gy Td <A Uy T wwnht

Number of Strainer(s)

WTR B g@=m

250001

75

U.P. ASBESTOS LIMITED

Download

DADRI
No

Download

Tube Well/Boring

60.00

PVC

2/6


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRL0952i8FS97qFxoSvvvP8PuBgSBjFTbuQ
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4HgLzXkj841P5Rc2AUqQ9pVnsxEhUfrsGM9fg3qjNCzCp/KsXhU0PbmvqWAiahmEfw==
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4GQZAAaah1t9Fp8EJD9j85hSEXgt8ivUlb3Ru/BrsOz/rpYyv9mJVNY=

12/24/22, 3:37 PM

2 0 9Registration Form

S.No. Strainer Installed at what Depth from Ground Level (in Strainer Installed upto what Depth from Ground Level (in Length (In Diameter
H Meter) Meter) meter) millimeter)
= VR, YR A fpat meeg w° wifda @ (fier #) VR, YR A frat 1eE a@ wiifta g (fex #) dars (e H) =1y (freftiiex #)
1 30.00 42.00 12.00 150.00
2 42.00 54.00 12.00 150.00
Approx. Depth of Well (In meter) 60.00 Whether There has been Any Adverse Report Regarding No
FU P AT TS (Hiew H) Water Quality of the Well?
T PU F o P oIl & oy H HIS ufapa fard 2
Ground Water Level (In meter) 2.50
Yold W (Hiex 1)
Details of Existing Pumping Device o dfthr Sumur &1 faavor
Type of Pump to be Used Submersible Pump Capacity (In m3/hr) 10.00
T 58 WM 9T U BT YBR Y &aT (m/hr)
Horse Power (H.P.) 3.00 Length of Suction Pipe (In meter) 45.00
B uTaR (TE.t) TR UI3Y Y dars (Hiew #)
Operational Device Electric Motor Date of Energization 31/10/2005
IR IUHRT faggeteor fafy
Detaijls of Utilization of Well
U & SUINT BT
Purpose of the Existing Well Industrial
O™ $u &1 3ERA?
Annual Running Hours 0.00 Annual Days 300
qiftfer IUAT (5e H) aiftfe IuaT (fe #)
Daily Running Hours 0.00 Whether the Water Supplied in Well Area Through Pipe No
%ﬁ? ST ('Eﬁ' ff) Water Supply or Not?

Please Submit Mode of Treatment of Waste ETP
Water/Effluent (For Industries)

SR oI F ITAR Yurelt WY (ST 89)

about:blank

w1 &7 W 5 B} 3myfef urgy wrargfd & wrenw A gt }2

Please Mention Whether Obtained NOC from Uttar Pradesh Yes
Pollution Control Board for Discharge of Effluent/Waste

Water or Not?

FUAT ITAE B [P FIT IR Y= UguoT =01 1S | iRy
WATE/3UTRAY ST WaTe g SHTUfRI THIUT U UTed v feram man

& 3T et

3/6



12/24/22, 3:37 PM

Upload NOC
SFTYfRI YTHTOTYS TS B

Download

Whether Rain Water Harvesting Structure No
has been Constructed within the Premises?

T IR § qut oiet Iaaer w1 fAmior

frar T 82

Maximum Allowable Annual Extraction of Ground Water:

21 ORegistration Form

Length of Section Pipe (in Meter)
TR UTSY P dars (Hiex #)

Any Other Information Which You Would Like to Furnish
D13 A AFGR Wi 3T YT T I8 &

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modification of well against the details submitted at the time of filling up application for

grant of N.O.C. will be done.

10 ¥UA F IRIF R T IR TR IUY T IR B & 21 fod o & FoRTaR 9z Sfcfaa gt fs smmafRy yamoresr wre a3 39 W T Simde U W W &t
TS TFPR & 4% 3mde® gR1 $u # et yoR & geara/aivad 78 feg s

Does industry come under MSME ? No

T I MSME ¥ 3ifd 3T g 2

NOC Issued By:
SFETYRT FHTOT O (gRT fAata)

Central Ground Water Authority

F=irg e wrer wiftreRor

Certificate Number
YHTOTT HE&AT

CGWA/NOC/IND/ORIG/2018/4463

Expiry Date 29/11/2020

siferw fafy
Ground Water Department Uttar Pradesh
ymif e fAUTT IR U WRPR

When N.O.C. is not valid at the date of filling the application
SIS SETAfRT YHIO UF Sde WA @t fafy & A A8t 3

Date of Expiry of N.O.C 29/11/2020
Any clarification Report
affidavit on non judicial stamp paper of Rs. Download

10/- regarding non availability of water
supply from local government agencies in
cases where ground water requirement is up
to 10 m3/day

about:blank

Issue Date

e fafy

Upload Certificate
U 3UdAIS B

Date of filling application for renewal
Reason For Pendency

Certificate regarding non/ partial availability of fresh water/
treated waste water supply from the concerned local
government water supply agency in cases where
requirement of ground water is more than 10m3/day

45.00

N/A

0

Download

Yes

07/12/2018

Download

No

23/12/2022

Download

77

4/6


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEoFsWFqB6Bv5TpdZCPS2hG100o7M84woIJUiJxAa8zOMhGjZayqDZfpKqLjF66yjlg=
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpEEz1n7M4tlOR9bkjyI1A9acG6/wKsv6PjMeWz51wnucNOH5JNX5aZxa+rDwkAxb1SzS05y+QeJg==
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEofLYBCnUT6C9HitiWt4TFhkPagXdGHk8ShlNXbr7O3Ghk7hC/bxXI+
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErjry/4DtXKj7rLBnpUDyQRufdXQaFmk3C3QhSUTwSk/d/QUmJ1iVQJ6Tjz6x5+vCGNvDytd4bDjGwome//EgUr
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEo9Av94SzBtDyhyMsXJqx0yjPgCS0oEK68B16K0N+Q3fDEkrNHa1wUKa0wdA2SQsuJtBJ0JHbViql3bGQVv0uLevn5W9l6hSso=

12/24/22, 3:37 PM 21 1 Registration Form

Ground water quality data of bore well/ tube Download Proposal for rain water harvesting/ recharge within the Download
well/ dug well in respect of existing premises as per Model Building Bye Laws issued by 78
industries from NABL accredited Ministry of Housing & Urban Affairs

laboratories/Government approved
laboratories

Impact Assessment report: All projects Download
extracting/proposing to extract ground

water in excess of 100 m3/day in Notified

and non-notified areas shall have to

mandatorily submit impact assessment

report of existing/ proposed ground water

withdrawal on the ground water regime and

also socio-economic impacts report

prepared by accredited consultants. Pro-

forma for the report is given in Annexure-1.

Reason for renewal of N.O.C. Statutory Requirement of obtaining Permission  Affidavit on non judicial stamp paper of Rs, 10 that no Download
Eéﬁm & e H1 FRUT to draw groundwater alteration/ modification of well against the details submitted

at the time of filling up application for grant of N.O.C. will be

done
Against Case No

about:blank 5/6


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErBGmleKn7wpqedyJ7lZhRANNdH2875ybGjFcgR4NSgzGMK/iGWOCa/6Kt8gRqO1d0=
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErHfeR/5cxoXLor40dqw+RgQgvBM+uLXnlT8SXiMSNq/Mp8VQaevRWDSPdHOCUaL9E7ETI7ZgZHHQZYx1692RnU
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEr6q84NfxssUb3/bvPOY/9H91for5u9unrShW/YmYH5q2x/8/pNyTXE3Sw4rc4ZkLg=
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=FroiDzKPFukoc6fwzOyCK3VDjqXlPK2dBwf9R9BeMyhPnHPDbtDSmAmhAYoR2E7JmuL37N3jzwKgGou9rEkqPuDMK23M298akz0mZLxZVSxdE2uXHupcGn7DdEPPfXOJyEy1N9g6yJtL8tAlR4b95w==

12/24/22, 3:37 PM 21 2Registration Form

Declaration by the Applicant 79
3TdGe R

| do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and particulars is found to be incorrect at any stage of scrutiny
and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

ﬁwmmg%wﬁﬁwﬁwwawﬁﬁwg%aﬁmm%aﬁm%ﬁwmmﬁw 3 U T ot TR SHTAGARNRE TR SR/ AR fohd o arg

| Ag reen?r UEHd §
Note/AIE

« Separate application form should be used for registration of each individual well.

« The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction | alteration shall be duly authenticated.

= In case any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection.

= In case any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the AUTHORIZATION/ NO_OBJECTION CERTIFICATE FOR SINKING OF NEW
WELL, same shall be liable for cancellation.

+ Please write 'N.A." against those items which are not applicable.

+ Please attach the following documents along with the application:

(a) Document showing proof of ownership of land;

(b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification

« (c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c)

(d) Affidavit referred to in item no. 5.

(e) Affidavit referred to in item no. 7.

(f) Copy of N.O.C. as referred in item no.3.

« Additional Documents to be submitted with the application

= (l) For Industrial User;

« (a) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from local government agencies in cases where ground water requirement is up to 10 m®/day.

« (b) Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply agency in cases where requirement of ground water is
more than 10m3/day.

« (c) Ground water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL accredited laboratories/Government approved laboratories.

« (d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban Affairs.

« (e) Impact Assessment report: All projects extracting/proposing to extract ground water in excess of 100 m3/day in Over-exploited, Critical and Semi-critical areas shall have to mandatorily submit
impact assessment report of existing/ proposed ground water withdrawal on the ground water regime and also socio-economic impacts report prepared by accredited consultants. Pro-forma for the
report is given in Annexure-1.

s (II) For Commercial User:

+ (a) In cases where dewatering is involved, submission of impact assessment report prepared by an accredited consultant on the ground water situation in the area giving detailed plan of pumping,
proposed usage of pumped water and comprehensive impact assessment of the same on the ground water regime shall be mandatory. The report should highlight environmental risks and
proposed management strategies to overcome any significant environmental issues such as ground water level decline, land subsidence etc.

= (b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any other source in case water is required for construction in safe and semi critical areas.

« (c) Certificate from a government agency regarding non availability of treated sewage water for construction within 10 km radius of the site in notified areas.

= (d) Certificate of non-availability of water from local government water supply agency in respect of all categories of assessments units for commercial use.

« (e) Details of water requirement computed as per National Building Code, 2016 (Annexure 1), taking into account recycling/ reuse of treated water for flushing etc. (in case of completed
infrastructure projects for commercial use).

« (f) Completion certificate from the concerned agency for infrastructure projects requiring water for commercial use.

« 7. The District Ground Water Management Council reserves the right to ask for any other document(s) from the owner applicant for examination of the merit of the case.

about:blank 6/6



T 213
== UTTAR PRADESH POLLUTION CONTROL BOSRD

E i

—_, ' TC-12V. Vibhuti Khand. Gomti Nagar, Lucknow-226010

22.2720764 Email: infof@uppeb.com Website: wwiv.uppeb.com

@ ' Phone:0522-2720828,2720831 Fax:0522

18289/UPPCB/G rcatcrNoida(UPl’CBRO)IHV\’M/GREATER NOIDA/2022

Rel. No @
Dated :09/09/2022

To,
M/s UP ASBESTOS LIMITED _
village and post Bishada, Ntpc Road, Dadri, GAUTAM BUDH NAGAR,201301
Tehsil :Dadri ke
District :GREATER NOIDA

Sub - Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
fransboundary Movement) Rules, 2016

I Number of authorization and date of issue 18289 and 09/09/2022 .
2. Reference of application (No. and date) 1764952Q and 02/09/2022 .
Mr SANDEEP GARG of M/s UP ASBESTOS LIMITED is hereby granted an authorization

3.
based on the enclosed signed inspection report for generation, collection, utilization, storage
and disposal or any other use of hazardous or other wastes or both on the premises situated at
within premises .
Details of Authorisation
{ S No. .[ Category of Hazardous | Authorised mode of disposal Quantity(ton/annum)
: | Waste as per the Schedules | or recyeling or utilization or
| 1 I,IT and II1 of these rules co-processing, efc.
: .
| l Schedule 1. Cat-15.1 Asbestos- | Through TSDF : 50 Ton/Annum
. | containing residues
I ! Sehedule 1. Cat-35.3 Chemical | Through TSDF 10 Ton/Annum
! isludge from waste water
B =i = ___1_11‘-.:_‘.:“11\1111 B
l. The authorization shall be valid for a period of 08/09/2027 from the date of issuc of this lctter
2. The authorization is subject to the following general and specific conditions (please specify
ony conditions that need 1o be imposed over and above general conditions, if any) .
A General Conditions of Authorization -

1 The authorised person shall comply with the provisions of the Environment (Protection Act, .
1986, and the rules made there under . :

2, Hic authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization . ;

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .




AT
(]
U

v\

iy

A ontrol Board at the earliest along with details of mitigative and remedial measures taken,
J 7-n is also the mandatory duty of the occupier of industry as well as operator of a facifty-to
/  develop suitable waste treatment and disposei lecility and the design of the facility must be
approved by the Board. Details along with the preject report must be sent in this regard within
fificen days of receipt of this letter, otherwise the industry shall become member of a common
TSDE and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDFE. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.
8- The authorised person shall not reccive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation.of'the Board.
9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
C must be suitably and safely handled.
10- Proposal regarding waste minimization end reuse of wastes must be sent. Details of any
recovery/ reuse sysiem must be sent within two months.
| 1- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.
12- The stored waste shall not be taken out of the storage area except with the written permission of
hie State Pollution Control Board in this regard.
13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of this letter.
14- 1t is the mandatory duty of the authorised person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
(_ and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time.
15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.
16- You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.
17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.
1% Ciround water monitoring report of premises shall.be submitted within one month.
19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016. VlVEKD“‘"‘"Y"“““’
‘oywvekroy  ( Autherized Signatory )

Date: 2022.09.10
ROY 1142:31 40530

UTTAR PRADESH POLLUTION CONTROL BOARD
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S UTTAR PRADESH POLLUTION CONTROL BOARD
’-‘%%?!ﬁ”” TC-12V, Vibhuti Khand,Gomti Nagar, L ucknow-226010

Phone: 0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com Website: www.uppch.com

Ref. No: 19296/UPPCB/Greater Noida(UPPCBRO)/HWM/GREATER NOIDA/2023
Dated :27/01/2023

To,
M/s UP ASBESTOS LIMITED
village and post Bishada, Ntpc Road, Dadri, GAUTAM BUDH NAGAR,201301
Tehsil :Dadri
District : GREATER NOIDA

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1 Number of authorization and date of issue 19296 and 27/01/2023 .

2. Reference of application (No. and date) 19266074 and 02/01/2023 .

3. Mr SANDEEP GARG of M/sUP ASBESTOS LIMITED is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection, utilization, storage
and disposal or any other use of hazardous or other wastes or both on the premises situated at
vill. and post Bishada, Ntpc Road, Dadri, G. Noida .

Details of Authorisation
S No. Category of Hazardous | Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
[,Il and 111 of theserules CO-processing, etc.

1 Schedule |, Cat-15.1 Asbestos- | Through TSDF 50 MT/Annum
containing residues

2 Schedule |, Cat-5.1 Used or spent | Through Authorised 50 Liter/Month
oil Recycler/TSDF

3 Schedule |, Cat-35.3 Chemical Through TSDF 10 MT/Annum
sludge from waste water
treatment

4 Schedule |, Cat-33.1 Empty Through TSDF 48 No./Annum
barrels/containerg/liners
contaminated with hazardous
chemicals /wastes

5 Schedule |, Cat-15.2 Discarded | Through TSDF 2 MT/Month
asbestos

1 The authorization shall be valid for aperiod of 26/01/2028 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1

The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .
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2. The authorisation or its renewal shall be produced for inspection at the request of & 8fficer
authorised by the State Pollution Board .

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .
4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the

application by the person authorized shall constitute a breach of his authorisation .

5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in thisregard at
regular interval of time.

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7. It isthe duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

0. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. Theimporter or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  Anapplication for the renewal of an authorisation shall be made as laid down under these
Rules.

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time.

14.  Annua return shall befiled by June 30th for the period ensuring 31st March of the year .
15.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B  Specific Conditions of Authorization

1- The unit will submit the proof of depositing the requisite processing fees of applicationina
month otherwise this authorization will stands automatically cancelled.

2- The wastes must be safely collected in leak proof containers and shall be duly marked in a
manner suitable for handling, storage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors. All hazardous waste containers/bags
shall be provided with a general label as given in Form 8. The storage area should be at an isolated
spot in the premises and must be fenced, covered and duly marked.

3- The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

4- 1t is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995, no industry covered under Hazardous Waste (M anagement and
Handling) Rules, 1989 (as amended) shall be alowed to operate without valid authorisation. It is
also provided in the same order that industries which are not complying with the conditions shall
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not be allowed to operate. Hence in case you fail to apply for authorisation before its expfyor fails
to comply with conditions of the earlier authorisation issued to you, closure order shall be issued
against your industry without any further notice.

5- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
Y ou should also maintain records on Form-3 and present it to Board's inspecting officials.

6- In case of occurrence of an accident, complete details on Form-11 must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigative and remedial measures taken.

7- It is aso the mandatory duty of the occupier of industry as well as operator of afacility to

devel op suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.

8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.

9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recovery/ reuse system must be sent within two months.

11- It iswithin the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (M anagement and
Transboundary Movement) Rules, 2016.

12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.

13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of thisletter.

14- 1t is the mandatory duty of the authorized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (M anagement
and Transboundary Movement) Rules, 2016. Guidelinesin this regard have been issued by Central
Pollution Control Board from time to time.

15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.

16- You are directed to provide al hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.

17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.

18- Ground water monitoring report of premises shall be submitted within one month.

19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.
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(Authorized §fnatory )

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Greater Noida for information and
necessary action .

CEOIEE, I/C Circle
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PRODUCTION REPORT
DATE Sunday, January 01, 2023
SIZE OF SHEET 3.6 MTR.
SHIFT A B c TOTAL
NO OF SHEET 205 919 929 2753
MOULDING GOODS UPN2 | UPN10 | UPN9
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 40.422 | 41.047 |41.494 | 122.963
NO OF BEATER 32 33 32 97
FELT DAY 1st
FELT PRODUCTION TODAY MT 122.963
FELT PRODUCTION TODATE MT. 122.963
TODAY PRODUCTION MT 122.963
TODATE PRODUCTION MT 122.963 .
TODAY RAW MATERIAL CONSUMPTION 102.044
TODATE RAW MATERIAL CONSUMPTION 102.044
RAW MATERIAL ‘ M.T - %
CEMENT 56.260 45.75
FLYASH 36.860 29.98
4-2 0.000 0.00
5-R 2.668 2.17
A5-65 0.000 0.00
4~20 2.668 2.17
5~50 0.000 0.00
|4-x 0.000 0.00
5-D 0.000 0.00
RECRON 0.194 0.16
PULP 1.455 1.18
SCRAP POWDER - 1.940 1.58
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 5.336 4.34
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.69 1.67
MOISTURE (%) 36.56 33.67
CONETANK (%) 14 10
REMARK :-
u.r ASBG
e Vijts 17 3 "'_'”
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PRODUCTION REPORT
DATE Tuesday, January 03, 2023
SIZE OF SHEET 3.6 MTR.
SHIFT A 8 C TOTAL
NO OF SHEET 853 843 892 2588
MOULDING GOODS UPN2 UPN10 | UPN9
' 0 0 0
UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 38.099 | 37.653 | 39.841 | 115.593
NO OF BEATER 30 31 34 95
FELT DAY 3rd
FELT PRODUCTION TODAY MT 115.593
FELT PRODUCTION TODATE MT 357.946
TODAY PRODUCTION MT 115.593
TODATE PRODUCTION MT 357.946
TODAY RAW MATERIAL CONSUMPTION 99.940
TODATE RAW MATERIAL CONSUMPTION 300.872
RAW MATERIAL M.T %
CEMENT 55.100 47.67
FLYASH 36.100 31.23
4-Z 0.000 0.00
5-R 2.613. 2.26
A5-65 2.613 2.26
4~20 0.000 0.00
5750 0.000 0.00
q-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.190 0.16
PULP 1.425 1.3
SCRAP POWDER 1.900 1.64
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 5.226 4.52
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.71 1.69
MOISTURE (%) 36.70 33.33
CONETANK (%) 16 14
REMARK :-
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PRODUCTION REPORT

127

DATE Wednesday, January 04, 2023
SIZE OF SHEET 3.6 MTR.

SHIFT A B8 C TOTAL
NO OF SHEET 1079 1273 1256 3608
MOULDING GOODS UPN2 UPNi0 | UPNS

0 0 0
UPN8/4 | UPNS/6
0 0 (4] 0.000

PRODUCTION IN M.T 48.194 56.859 | 56.099 | 161.151
NO OF BEATER 30 31 34 95
FELT DAY 4TH

FELT PRODUCTION TODAY MT 161.151 -

FELT PRODUCTION TODATE MIT 519.097

TODAY PRODUCTION MT 161.151

TODATE PRODUCTION MT 519.097

TODAY RAW MATERIAL CONSUMPTION 132.976

TODATE RAW MATERIAL CONSUMPTION 433.848

RAW MATERIAL M. T %
CEMENT 76.331 47.37
FLYASH 48.230 29.93

4-Z 0.000 0.00

5-R 2.450 1.52
A5-65 2.450 1.52
4~20 0.000 0.00
550 0.000 0.00

4-X 0.000 0.00

6-D 0.000 0.00
RECRON 0.190 0.12
PULP 1.425 0.88
SCRAP POWDER 1.900 1.18
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 4.900 3.04
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.71 1.69
MOISTURE (%) : 36.70 33.33
CONETANK (%) 14
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PRODUCTION REPORT |
DATE Friday, January 06, 2023
SIZE OF SHEET g 3.6 MTR.
SHIFT A 3 C TOTAL
NO OF SHEET 615 671 1245 2531
MOULDING GOODS UPN2 UPN10D UPNS
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 27.469 | 29.970 | 55.608 | 113.047
NO OF BEATER 21 24 44 89
FELT DAY 6th
FELT PRODUCTION TODAY MT 113.047
FELT PRODUCTION TODATE MT 722.457
TODAY PRODUCTION MT 113.047
TODATE PRODUCTION MT ~ 722.457
TODAY RAW MATERIAL CONSUMPTION 94.854
TODATE RAW MATERIAL CONSUMPTION 600.751
RAW MATERIAL M.T %
CEMENT 55.180 48.81
FLYASH 35.600 31.49
4-Z 0.000 0.00
5-R 1.098 0.97
A5-65 1.098 0.97
4~20 1.098 0.97
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.089 - 0.08
PULP 0.440 0.39
SCRAP POWDER 0.252 0.22
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.294 2.91
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.73 1.65
MOISTURE (%) 31.20 30.10
CONETANK (%) 23 18
REMARK :-
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PRODUCTION REPORT

Saturday, January 07, 2023

——

DATE !
SIZE OF SHEET 1.25 MTR.+2.00 MITR. +1.50MTR.
SHIFT A B 8 TOTAI
NO OF SHEET 490 318 1958 2766
MOULDING GOODS UPN2 UPN10 | UPN3I
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000

PRODUCTION IN M.T 7.599 6.904 |42.512| 57.015
NO OF BEATER 7 6 34 47
FELT DAY 7th

FELT PRODUCTION TODAY MT 57.015

FELT PRODUCTION TODATE MT 779.472

TODAY PRODUCTION MT 57.015°

TODATE PRODUCTION MT 778.472

TODAY RAW MATERIAL CONSUMPTION 45.112

TODATE RAW MATERIAL CONSUMPTION 645.863

RAW MATERIAL M. T %6
CEMENT 28.646 50.24
FLYASH 14.570 29:55

4-Z 0.000 0.00

5-R 0.860 1.51
A5-65 0.187 0.33
4~20 0.187 0.33
5~50 0.000 0.00

4-X 0.000 0.00

6-D 0.000 0.00
RECRON 0.000 0.00
PULP 0.557 0.98
SCRAP POWDER 0.105 0.18
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 1.234 >.16
SHEETS PERAMETER MIAX. MIN.
DENSITY (gm/cc) 1.76 1.73
MOISTURE (%) 43.37 39.21
CONETANK (%) 12
REMARK .-
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PRODUCTION REPORT - ]
DATE Sunday, January 08, 2023 |
SIZE OF SHEET 3.60 MTR.
SHIFT A B c TOTAL |
NO OF SHEET 485 0 960 1445 |
MOULDING GOODS UPN2 | upPNio | upng
0 0 0
UPN8/4 | UPN8/6
0 -0 0 0.000
PRODUCTION IN M. T 21.662 | 0.000 | 42.878 | 64.540
NO OF BEATER 16 0 26 42
FELT DAY _ 08th
FELT PRODUCTION TODAY MT 64.540
FELT PRODUCTION TODATE MT 844.012
TODAY PRODUCTION MT 64.540
TODATE PRODUCTION MT 844.012
TODAY RAW MATERIAL CONSUMPTION 58.660
TODATE RAW MATERIAL CONSUMPTION 704.523
RAW MATERIAL M.T %
CEMENT 34.709 53.78
FLYASH 20.482 31.74
4-7 " 0.000 - - 0.00
5-R 0.765 1.19
A5-65 0.765 1.19
4~20 0.000 0.00
5~50 0.000 0.00
- |4-X 0.000 0.00
' 6-D 0.000 0.00
RECRON 0.830 1.29
PULP 0.546 0.85
SCRAP POWDER 0.563 0.87
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 1.530 2.37
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) ' 1.77 - " 1.74
MOISTURE (% 38.17 36.17
CONETANK (%) 14 12 ]
REMARK :- o
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PRODUCTION REPORT .
DATE Monday, January 09, 2023
SIZE OF SHEET MAINTENANCE WORK ‘
SHIFT A B C TOTAL
NO OF SHEET 0 0 0 0
MOULDING GOODS upnN2 | uPN10 | UPNI

0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000

PRODUCTION IN M.T 0.000 | 0.000 | 0.000 | 0.000
NO OF BEATER 0 0 0 0
FELT DAY 08TH
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 844.012
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 844.012
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 704.523
RAW MATERIAL M.T %
CEMENT 0.000 HDIV/0!
FLYASH 0.000 #DIV/0!
4-7 0.000 #DIV/0!
5-R 0.000 #DIV/0!
A5-65 0.000 #DIV/0!
4~20 0.000 HDIV/0!
5~50 0.000 #DIV/0!
4-X 0.000 #DIV/0!
6:D 0.000 #DIV/0!
RECRON 0.000 4DIV/0!
PULP 0.000 #DIV/0!
SCRAP POWDER 0.000 #DIV/0!
KEMOLITE 0.000 HDIV/0!
FIBRE TOTAL M.T 0.000 #DIV/0!
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 0.00 0.00
MOISTURE (%) 0.00 0.00
CONETANK (%) 0
REMARK :- |
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PRODUCTION REPORT

DATE Tuesday, January 10, 2023 B
SIZE OF SHEET 3.00 MTR. |
SHIFT A B C TOTAL
NO OF SHEET 971 1056 1245 3272
MOULDING GOODS UPNZ2 UPN10 UPN3

0 0 0

UPN8/4 | UPNSE/6

0 0 0 0.000
PRODUCTION IN M.T 36.141 38.305 46.340 | 121.787
NO OF BEATER 27 30 41 98
FELT DAY 9TH
FELT PRODUCTION TODAY MIT 121.787
FELT PRODUCTION TODATE MT 965.798 .
TODAY PRODUCTION MT 121.787
TODATE PRODUCTION MT 965.798
TODAY RAW MATERIAL CONSUMPTION 101.973
TODATE RAW MATERIAL CONSUMPTION 806.496
RAW MATERIAL M. T %
CEMENT 61.127 50.19
FLYASH 36.692 30.13
4-7 0.000 0.00
5-R 0.876 0.72
A5-65 0.876 0.72
4~20 0.876 0.72
550 0.000 0.00
q-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.326 0.27
PULP 0.654 0.54
SCRAP POWDER 0.546 0.45
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.628 2.16
SHEETS PERAMETER MAX. MIN.
DENSITY (gm /cc) 177 1.73
MOISTURE (% 37.90 35.46
CONETANK (%) 14 11 |
REMARK :- E
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PRODUCTION REPORT ]
DATE Wednesday, January 11, 2023 i
SIZE OF SHEET 3.00 MTR. l]
SHIFT A B C TOTAL
NO OF SHEET 1032 1145 1259 3436
MOULDING GOODS UPNZ_| UPNIO | UPN9 i

o 1 0
UPNS/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 38.412 | 42.618 | 46.861 | 127.891
NO OF BEATER 34 38 42 114
FELT DAY 10th
FELT PRODUCTION TODAY MT 127.891
FELT PRODUCTION TODATE MT 1093.689
TODAY PRODUCTION MT 127.891
TODATE PRODUCTION MT 1093.689
TODAY RAW MATERIAL CONSUMPTION 105.321
TODATE RAW MATERIAL CONSUMPTION 911.817
RAW MATERIAL M.T %
CEMENT 63.951 - 50.00
FLYASH 37.101 29.01
4-Z 0.000 0.00
5-R 0.977 0.76
A5-65 0.977 0.76
4~20 0.977 0.76
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.129 0.10
PULP 0.677 0.53
SCRAP POWDER 0.532 0.42
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.931 . 2.29
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.74
MOISTURE (%) 36.64 35.90
CONETANK (%) 14 10
REMARK :- e ASHEFTOSLTL
vills 72 Bisaera & 3
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PRODUCTION REPORT
DATE Thursday, January 12, 2023 ]
SIZE OF SHEET 3.00 MTR. !
SHIFT A B C TOTAL |
NO OF SHEET 1012 1115 1130 3257 |
MOULDING GOODS UPN2 | UPN10 | UPNS |
0 0 0 |
UPN8/4 | UPN8/6 |
0 0 0 0.000
PRODUCTION IN M.T 37.667 | 41.501 | 42.060 | 121.228
NO OF BEATER 33 37 38 108
FELT DAY 11th
FELT PRODUCTION TODAY MT 121.228
FELT PRODUCTION TODATE MT 1214.918
TODAY PRODUCTION MT 121.228
TODATE PRODUCTION MT 1214.918
TODAY RAW MATERIAL CONSUMPTION 105.323
TODATE RAW MATERIAL CONSUMPTION 1017.140
RAW MATERIAL M.T %
CEMENT 63.391 52.29
FLYASH 37.573 30.99
4-Z 0.000 0.00
5-R 1.532 1.26
A5-65 1.532 1.26
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.112 0.09
PULP 0.590 0.49
SCRAP POWDER 0.593 0.49
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.064 2.53
SHEETS PERAMETER MAX. MIN.,
DENSITY (gm/cc) 1.77 1.75
MOISTURE (% 37.01 36.25
CONETANK (% 13 11
REMARK :- |
u.¥ A SEE> 7_\ B
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PRODUCTION REPORT i
DATE Friday, January 13, 2023
SIZE OF SHEET 3.00 MTR. ,
SHIFT A B C TOTAL |
NO OF SHEET 1019 1087 1074 3180
MOULDING GOODS UPN2 | UPN10 | UPN9
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 37.928 | 40.459 | 39.975 | 118.362
NO OF BEATER 34 36 36 106
FELT DAY 12th
FELT PRODUCTION TODAY MT 118.362
FELT PRODUCTION TODATE MT 1333.280
TODAY PRODUCTION MT 118.362
TODATE PRODUCTION MT 1333.280
TODAY RAW MATERIAL CONSUMPTION 95.219
TODATE RAW MATERIAL CONSUMPTION 1112.359
RAW MATERIAL M.T %
CEMENT 57.984 48.99
FLYASH 33.600 28.39
4-7 0.000 ' 0.00
5-R 1.398 1.18
A5-65 1.398 1.18
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.111 0.09
PULP 0.476 0.40
SCRAP POWDER 0.252 0.21
KEMOLITE 0.000 _ 0.00
FIBRE TOTAL M.T 2.796 2.36
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.74
MOISTURE (%) 37.21 35.46
CONETANK (%) 13 11
REMARK :-
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138
PRODUCTION REPORT N
DATE Sunday, January 15, 2023 i
SIZE OF SHEET 2.5 MTR. |
SHIFT A B C TOTAL |
NO OF SHEET 1329 1197 1265 3791
MOULDING GOODS UPN2 | UPN10 | UPN9
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 41.222 | 37.128 | 39.237 | 117.587
NO OF BEATER 33 30 32 95
FELT DAY 14th
FELT PRODUCTION TODAY MT 117.587
FELT PRODUCTION TODATE MT 1551.487
TODAY PRODUCTION MT 117.587
TODATE PRODUCTION MT 1551.487
TODAY RAW MATERIAL CONSUMPTION 101.997
TODATE RAW MATERIAL CONSUMPTION 1298.332 .
RAW MATERIAL M.T %
CEMENT 60.753 51.67
FLYASH 36.976 31.45
4-2 0.000 0.00
5-R 0.000 0.00
A5-65 1.410 1.20
4~20 1.410 1.20
5~50 0.000 0.00
X 0.000 0.00
6-D 0.000 0.00
RECRON 0.110 0.09
PULP 0.779 0.66
SCRAP POWDER 0.559 0.48
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.820 2.40
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) .77 1.73
MOISTURE (%) 36.70 35.21
CONETANK (%) 15 10
REMARK :-
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PRODUCTION REPORT T —

DATE Monday, January 16, 2023 B
SIZE OF SHEET 3.00 MTR. -
SHIFT A B C TOTAL
NO OF SHEET 290 1049 1872 3211
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0 i

UPN8/4 | UPN8/6

0 0 0 0.000 |
PRODUCTION IN M.T 10.794 | 359.045 69.677 | 119.516
NO OF BEATER 9 35 54 98
FELT DAY 15th
FELT PRODUCTION TODAY MT 119.516
FELT PRODUCTION TODATE MT 1671.003 1
TODAY PRODUCTION MT 119.516
TODATE PRODUCTION MT 1671.003
TODAY RAW MATERIAL CONSUMPTION 102.765
TODATE RAW MATERIAL CONSUMPTION 1401.097
RAW MATERIAL M. T %
CEMENT 61.685 51.61
FLYASH 36.956 30.92
4-7 0.000 0.00
5-R 0.000 0.00
A5-65 1.470 1.23
4~20 1.470° 1.23
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.116 0.10
PULP 0.589 0.49
SCRAP POWDER 0.479 0.40
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.940 2.46
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.75
MOISTURE (%) 36.34 35.56
CONETANK (%) 14 11 e
REMARK :- |
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PRODUCTION REPORT |
DATE Tuesday, January 17, 2023
SIZE OF SHEET _ 2.00 MTR.+1.50 MTR.
SHIFT A B C TOTAL
NO OF SHEET 998 845 867 2710
MOULDING GOODS UPN2 | UPN10 | UPNS
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 43.337 | 36.694 | 37.649 | 117.680
NO OF BEATER 33 28 29 90
FELT DAY 16TH
FELT PRODUCTION TODAY MT 117.680
FELT PRODUCTION TODATE MT 1788.683
TODAY PRODUCTION MT 117.680
TODATE PRODUCTION MT 1788.683
TODAY RAW MATERIAL CONSUMPTION © 96.679
TODATE RAW MATERIAL CONSUMPTION 1497.776
RAW MATERIAL M.T %
CEMENT 58.297 49.54
ELYASH 33.870 28.78
4-Z 0.000 0.00
5-R 0.000 0.00
A5-65 1.545 1.31
4~20 1.545 1.31
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.099 0.08
PULP 0.630 0.54
SCRAP POWDER 0.693 0.59
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.090 2.63
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.74
MOISTURE (%) 36.19 35.21
CONETANK (%) 15 10
REMARK :- 5
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PRODUCTION REPORT ]
DATE Thursday, Jonuary 19, 2023 |
SIZE OF SHEET 2.00 MTR.+1.50 MTR. B
SHIFT A B c TOTAL |
NO OF SHEET 921 876 812 | 2600 |
MOULDING GOODS UPN2 UPN10 | UPN9 |

0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 39.994 | 38.040 | 35.261 | 113.294
NO OF BEATER 31 29 27 87
FELT DAY 17th
FELT PRODUCTION TODAY MIT 113.294
FELT PRODUCTION TODATE MT 1901.977
TODAY PRODUCTION MT 113.294
TODATE PRODUCTION MT '1901.977
TODAY RAW MATERIAL CONSUMPTION 90.531
TODATE RAW MATERIAL CONSUMPTION 1588.307
RAW MATERIAL M.T %
CEMENT 55.170 48.70
FLYASH 31.179 27.52
4-Z 0.000 0.00
5-R 0.000 0.00
A5-65 1.300 1.15
4~20 1.300 1.15
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 ~0.00
RECRON 0.130 0.11
PULP 0.667 0.59
SCRAP POWDER 0.785 0.69
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.600 2,29
SHEETS PERAMETER MAX. MIN.
DENSITY {gm/cc) 1.77 1.74
NMOISTURE (%) 37.57 36.51
CONETANK (%) 14 &
REMARK :-
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DATE

Friday, January 20, 2023

|
[
4
|
{
{
|
d
|
[
i
|

SIZE OF SHEET 3.60 MTR I
SHIFT A B C TOTAIL
NO OF SHEET 831 951 791 2573 |
MOULDING GOODS UPN2 | UPN10 | UPN9 |
0 0 0
UPNE8/4 | UPN8/6 ;
o | o 0 0.000
PRODUCTION IN M.T 37.117 | 42.476 | 35.330 | 114.923
NO OF BEATER 28 32 26 86
FELT DAY 18th
FELT PRODUCTION TODAY MT 114.923
FELT PRODUCTION TODATE MT 2016.900
TODAY PRODUCTION MT 114.923
TODATE PRODUCTION MT 2016.900
TODAY RAW MATERIAL CONSUMPTION 90.562
TODATE RAW MATERIAL CONSUMPTION 1678.869
RAW MATERIAL M.T %
CEMENT 53.684 46.71
FLYASH 32.091 27.92
4-Z 0.b00 0.00
5-R 0.000 0.00
A5-65 1.421 1.24
4~20 1.421 1.24
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.211 0.18
PULP 0.982 0.85
SCRAP POWDER 0.752 0.65
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.842 2.47
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.74 1.73 ]
MOISTURE (%) 39.49 38.22
CONETANK (%) 13 11
REMARK :- |
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PRODUCTION REPORT i
DATE Saturday, January 21, 2023
SIZE OF SHEET 3.6 MTR.
SHIFT A 8 C TOTAL
NO OF SHEET 971 888 721 2580
MOULDING GOODS UPN2 | uPN10 | UPND
0 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 43.370 | 39.663 | 32.203 |115.236
NO OF BEATER 33 29 24 86
FELT DAY 19th
FELT PRODUCTION TODAY MT 115.236
FELT PRODUCTION TODATE MT 2132.136
TODAY PRODUCTION MT 115.236
TODATE PRODUCTION MT 2132.136
TODAY RAW MATERIAL CONSUMPTION 90.999
TODATE RAW MATERIAL CONSUMPTION 1769.868

RAW MATERIAL M. T %
CEMENT 53.421 46.36
FLYASH 32,102 27.86
4-Z 0.000 0.00
5-R 1.646 1.43
A5-65 . 0.000 0.00
4~20 1.646 1.43
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.109 0.09
PULP 1.201 1.04
SCRAP POWDER 0.874 0.76
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.292 2.86
SHEETS PERAMETER MAX. MIN.
DENSITY {gm/cc) 1.72 1.63
MOISTURE (% 36.21 35.32
CONETANK (%) 16 12
REMARK :-
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PRODUCTION REPORT

DATE Sunday, January 22, 2023
SIZE OF SHEET 3.60 MTR.
SHIFT A B E TOTAL
NO OF SHEET 745 782 845 2372
MOULDING GOODS UPN2 UPN10 UPNS

0 0 0

UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 33.275 | 34.928 | 37.742 | 105.945
NO OF BEATER 25 26 29 80
FELT DAY 20th
FELT PRODUCTION TODAY MT 105.945
FELT PRODUCTION TODATE MT 2238.081
TODAY PRODUCTION MT 105.945
TODATE PRODUCTION MT 2238.081
TODAY RAW MATERIAL CONSUMPTION . 87.421
TODATE RAW MATERIAL CONSUMPTION 1857.289
RAW MATERIAL M. T
CEMENT 52.212 49.28
FLYASH 30.260 28.56
q-Z 0.000 0.00
5-R 1.327 1.25
A5-65 0.000 0.00
4~20 1:321 1.25
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.292 0.28
PULP 1.021 0.96
SCRAP POWDER 0.994 0.94
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.642 2.49
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.69 1.65
MOISTURE (%) 38.11 37.21
CONETANK (%) 10

REMARK :-
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PRODUCTION REPORT

DATE Tuesday, January 24, 2023
SIZE OF SHEET 3.60 MTR.
SHIFT A B C TOTAL
NO OF SHEET 745 540 987 | 2272
MOULDING GOODS UPN2 | upnio | upn9

0 0 0

UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN-M.T 33.275 | 24.119 | 44.084 | 101.479
NO OF BEATER 26 19 34 79
FELT DAY 22nd
FELT PRODUCTION TODAY MT 101.479
FELT PRODUCTION TODATE MT 2436.394
TODAY PRODUCTION MT 101.479
TODATE PRODUCTION MT 2436.394
TODAY RAW MATERIAL CONSUMPTION 82.120
TODATE RAW MATERIAL CONSUMPTION 2019.157
RAW MATERIAL M.T %
CEMENT 49.765 49.04
FLYASH 27.123 26.73
4-7 1.196 1.18
5-R 0.000 0.00
A5-65 1.196 1.18
4~20 0.000 0.00
5~50 0.000 0.00
X 0.000 0.00
6-D 0.000 0.00
RECRON 1.450 1.43
PULP 1.390 1.37
SCRAP POWDER 0.000 0.00
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.392 2.36
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.78 1.75
MOISTURE (% 40.32 39.32
CONETANK (%) 11 10
REMARK :-

.
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PRQDUCTION REPORT
DATE Wednesday, January 25, 2023
SIZE OF SHEET 3.60 MTR.
SHIFT A B C TOTAL
NO OF SHEET 978 864 769 2611
MOULDING GOODS UPN2 UPN10 UPNS9
o 0 0
UPN8/4 | UPN8/6
0 0 0 0.000
PRODUCTION IN M.T 43.682 | 38.591 | 34.347 | 116.620
NO OF BEATER 33 30 25 88
FELT DAY 23rd
FELT PRODUCTION TODAY MT 116.620
FELT PRODUCTION TODATE MT 2553.014
TODAY PRODUCTION MT 116.620
TODATE PRODUCTION MT 2553.014
TODAY RAW MATERIAL CONSUMPTION 94,452
TODATE RAW MATERIAL CONSUMPTION 2113.609
RAW MATERIAL M. T %
CEMENT 57.123 48.98
FLYASH 32.950 28.25
4-7 0.000 0.00
5-R 1.120 0.96
A5-65 1.120 0.96
4~20 1.120 0.96
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.089 0.08
PULP 0.543 0.497
SCRAP POWDER 0.387 0.33
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.360 2.88
SHEETS PERAMETER MAX. MIN.
DENSITY {gm/cc) 1.67 1.60
MOISTURE (%) 36.90 35.82
CONETANK (%) 16 12
REMARK :-
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PRODUCTION REPORT

DATE Thursday, January 26, 2023
SIZE OF SHEET REPUBLIC DAY
SHIFT A B ¢ TOTAL
NO OF SHEET 0 0 (4] 0
MOULDING GOODS UPN2 UPN10 | UPN9

0 0 0

UPN8/4 | UPN8/6

0 (v} 0 0.000
PRODUCTION IN M.T 0.000 0.000 0.000 0.000
NO OF BEATER 0 0 0 0
FELT DAY 23rd
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 2553.014
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 2553.014
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 2113.609
RAW MATERIAL M.T %
CEMENT 0.000 #DIV/0!
FLYASH 0.000 #DIV/0!
4-Z 0.000 #DIV/0!
5-R 0.000 #DIv/0!
A5-65 0.000 #DIV/0!
4~20 0.000 #DIV/0!
5~50 0.000 #DIV/0!
4-X 0.000 #DIV/0!
6-D 0.000 #DIV/0!
RECRON 0.000 #DIV/0!
PULP 0.000 #DIV/0!
SCRAP POWDER 0.000 #DIV/0!
KEMOLITE 0.000 #DIV/0!
FIBRE TOTAL M.T 0.000 #DIV/0!
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 0.00 0.00
MOISTURE (%) 0.00 0.00
CONETANK (%) 0 0
REMARK :-
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PRODUCTION REPORT
DATE Friday, Januaory 27, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A 8 C TOTAL
NO OF SHEET 989 875 1052 2916
MOULDING GOODS UPN2 UPN10 | UPNS
0 0 0
UPN8/4 | UPN8/6

: 0 0 0 0.000
PRODUCTION IN M.T 36.811 | 32.568 | 39.156 | 108.536
NO OF BEATER 30 27 32 89
FELT DAY 24th
FELT PRODUCTION TODAY MT 108.536
FELT PRODUCTION TODATE MT 2661.550
TODAY PRODUCTION MT 108.536
TODATE PRODUCTION MT 2661.550
TODAY RAW MATERIAL CONSUMPTION 90.453
TODATE RAW MATERIAL CONSUMPTION 2204.062
RAW MATERIAL M.T %
CEMENT 54.844 50.53
FLYASH 30.260 27.88
4-Z _ ’ i 0.000 0.00
5-R 1.009 0.93
A5-65 1.009 0.93
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 1.009 0.93
RECRON 0.990 0.91
PULP 0.846 0.78
SCRAP POWDER 0.486 0.45
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.027 2.79
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) . n 1.69 1.65
MOISTURE (%) 38.45 36.92
CONETANK (%) 12 10
REMARK :-
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PRODUCTION REPORT

DATE Saturdaoy, January 28, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A B C TOTAL
NO OF SHEET 1065 963 1192 3220
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0

UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 39.640 | 35.844 44,367 | 119.851
NO OF BEATER 35 32 39 106
FELT DAY 25th
FELT PRODUCTION TODAY MT 119.851
FELT PRODUCTION TODATE MT 2781.401
TODAY PRODUCTION MT 119.851
TODATE PRODUCTION MT 2781.401
TODAY RAW MATERIAL CONSUMPTION 105.857
TODATE RAW MATERIAL CONSUMPTION 2309.919
RAW MATERIAL M.T %
CEMENT 60.894 50.81
FLYASH 38.296 31.95
4-Z 0.000 0.00
5-R 1.200 1.00
A5-65 1.200 1.00
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 1.200 1.00
RECRON 0.847 0.71
PULP 0.981 0.82
SCRAP POWDER 1.239 1.03
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.600 3.00
SHEETS PERAMETER MAKX. MIN.
DENSITY (gm/cc) 1.70 1.62
MOISTURE (%) 39.23 34.87
CONETANK (%) i3 9
REMARK :-
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PRODUCTION REPORT

DATE Sunday, January 29, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A B C TOTAL
NO OF SHEET 984 763 632 2379
MOULDING GOODS UPN2 UPN10 UPNS

0 0 0

UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN M.T , 36.625 | 28.400 | 23.524 | 88.548
NO OF BEATER 33 25 21 79
FELT DAY 26th
FELT PRODUCTION TODAY MT 88.548
FELT PRODUCTION TODATE MT 2869.950
TODAY PRODUCTION MT 88.548
TODATE PRODUCTION MT 2869.950
TODAY RAW MATERIAL CONSUMPTION 84.446
TODATE RAW MATERIAL CONSUMPTION 2394.365
RAW MATERIAL M.T %
CEMENT 46.947 53.02
FLYASH 31.937 36.07
4-Z 0.000 0.00
5-R - 1.169 1.32
A5-65 ' 1.169 1.32
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.756 0.85
PULP 1.123 1.27
SCRAP POWDER 1.345 1.52
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.338 2.64
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.71 1.65
MOISTURE (%) 41.23 40.65
CONETANK (%) ' : 11- 8
REMARK :-
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PRODUCTION REPORT

DATE ' Monday, January 30, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A B o TOTAL
NO OF SHEET 1157 1045 1020 3222
MOULDING GOODS UPN2Z UPN10 UPN9

0 0 0

UPN8/4 | UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 43.065 | 38.896 37.965 | 119.926
NO OF BEATER 38 35 34 107
GAIN% 23.56 23.92 27.01 74.49
TODAY GAIN% 74.49
TODATE GAIN 19.83
FELT DAY : 27th
FELT PRODUCTION TODAY MT 119.926
FELT PRODUCTION TODATE MT 2989.875
TODAY PRODUCTION MT 119.926
TODATE PRODUCTION MT 2989.875
TODAY RAW MATERIAL CONSUMPTION 100.782
TODATE RAW MATERIAL CONSUMPTION 2495.147
RAW MATERIAL M.T %
CEMENT 59.590 49.69
FLYASH 34.956 29.15
4-Z 0.000 0.00
5-R 1.551 1.29
A5-65 1.551 1.29
4~20 0.000 0.00
5~50 0.000 0.00
2-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.732 0.61
PULP 1.189 0.99
SCRAP POWDER 1.213 1.01
KEMOLITE 0.000 0.00
FIBRE TOTALM.T 3.102 2.59
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1,72 1.70
MOISTURE (%) 39.78 37.43
CONETANK (%) 13 11

REMARK :-
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PRODUCTION REPORT

DATE Tuesday, January 31, 2023
SIZE OF SHEET MAINTENANCE WORK
SHIFT A B 5 TOTAL
NO OF SHEET 0 0 0 0
MQOULDING GOODS UPN2 UPN10 UPNS9

0 0 0

UPN8/4 | UPN8/6

4] 0 0 0.000
PRODUCTION IN M.T 0.000 0.000 0.000 0.000
NO OF BEATER 0 0 0 0
FELT DAY 27th
FELT PRODUCTION TODAY MIT 0.000
FELT PRODUCTION TODATE MIT 2989.875
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 2989.875
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 2495.147
RAW MATERIAL M. T %
CEMENT 0.000 #DIV/0!
FLYASH ; 0.000 #DIV/0!
4-Z 0.000 #DIV/0!
5-R 0.000 HDIV/0!
A5-65 0.000 #DIV/0!
4~20 0.000 #DIV/0!
5~50 0.000 #DIV/0!
4-X 0.000 #DIV/0!
6-D 0.000 #DIV/0!
RECRON 0.000 #DIV/0!
PULP 0.000 #DIV/0!
SCRAP POWDER 0.000 #DIV/0!
KEMOLITE 0.000 #DIV/0!
FIBRE TOTAL M.T 0.000 #DIV/0!
SHEETS PERAMETER ’ : MAX. MIN.
DENSITY (gm/cc) 0.00 0.00
MOISTURE (%) 0.00 0.00
CONETANK (%) 0 0
REMARK :-

.3“ L
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U.P. Asbestos Ltd.

WORKS: Village & PO -BISHARA, TEHSIL DADRI DISTT. GAUTAM BUDH NAGAR- 201008 (U.P.)
CIN: L26942UP1973PLC003743, GSTIN - 09AAACU1994L1ZS

Our ref.: UPAL, DADRI/MoEF/2022-23
28! February 2023

The Director

Ministry of Environment, Forest & Climate Change (MoEF)
Regional Office (Central Region)

Kendriya Bhawan, 5t Floor

Sector-H, Aliganj

Lucknow

Subject: Submission of six monthly compliance status report.

Your ref.: Environment Clearance File No. ]-11011/42/99-1A.11 dated 20t Dec.1999, transferred in our name
vide letter dated July 21, 2005.

Dear Sir

This refers to the captioned Environment Clearance (EC).

Please find enclosed herewith six monthly compliance status report for the period from April 2022 to
September 2022 pertaining to the EC granted to us.

Thanking you

ithfully B \

. ASBESTQS L'E])WN['I‘)
7%

Encl.: 8ix monthly compliance status report of Dadri unit.

C.C.to: 1, The Chief Environment Officer (Circle -1)
U.P. Pollution Control Board
H.No. TC-12V, Vibhuti Khand
Gomti Nagar, Lucknow - 226 010

2. Regional Officer
U.P. Pollution Control Board
Greater Noida

e here]
Regd. Office: Mahmoodabad Estate Building Hazratganj, Lucknow - 226001 (U.P)



Name & Address

Environmental clearance :

Compliance period

Dear Sir
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U.P.Asbestos Limited, Village & P.0O. Bishara-201008

Tehsil-Dadri, Distt. — Gautam Budh Nagar Via (Ghaziabad) U.P.

F. No.J-11011/42/99-1A.1l dated 20" December, 1999 transferred in our

name vide letter dated July 21, 2005.

September 2022

Six monthly compliance status report for the period from April 2022 to

In compliance to general condition No.viii of the captioned Environment Clearance we submit herewith
six monthly compliance status report of the above project for the period from April 2022 to September

2022.

SPECIFIC CONDITIONS :-

S.No.

Conditions

Compliance status

1.

The project proponent shall adhere to the
prescribed BIS standards and laws regarding
use and handling of asbestos safety of
employees’ etc.

UPAL is presently adhering to and in future
adhere to the prescribed BIS standards &
laws regarding the use and handling of
ashestos, satety of the employees etc., as
per the instructions & guidelines listed in BIS
standards IS 11451-1986, IS 11767-1986, IS
770 (Part 1) 1987, IS 12078-1987, etc. List of
applicable BIS standards has already been
submitted. The raw materials are
transported in closed containers, Asbestos is
brought in impermeable bags under
compressed condition.

Blue asbestos should not be utilized as raw
material in the manufacturing process and
written commitment in this regard should be
furnished within a period of one month.

Our commitment that only Chrysotile Fibre
(White fibre) would be used as raw material
in the manufacturing process had already
been submitted within a stipulated period.

There will be no manual handling/opening of
asbestos fiber. The company should provide
automatic bad openers at the mixing stage
before commissioning the unit.

There is no manual handling/opening of
asbestos fibre. UPAL has installed fully
automatic de-bagging machine with bag
shredder and is in operation all the time.
This machine has a capacity of handling sixty
bags per hour. BOD consists of fabricated
steel frame, belt conveyor with drive
arrangement, slitting cutter with drive
arrangement, outlet chute for fibre feeding
into the fibre mill. After the bag gets
opened, the empty bag automatically slides
into the chute of bag shredder through
closed system. Bag shredder is a heavy duty
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grinder and is connected to the second
outlet chute of the bag opening device
wherein the empty fibre bag is received,
shredded into small pieces and fed into the
fibre mill for reuse in the process along with
asbestos fibre,

Adequate measures should be adopted to
control the emissions and ensure that the
discharge of asbestos fiber does not exceed the
limit of 2 fiber/cc. The bag filters should be
interlocked with the manufacturing process. In
the event of failure of any pollution control
system the unit should be put out of operation
immediately and should not be restarted until
the control system is rectified to achieve the
desired efficiency. Continuous measurement
of its pollutants in the work zone area should
be undertaken and report submitted to the
SPCB once in three months and to this Ministry
every six months.

All necessary measures have been adopted
to control the emissions. The monitoring is
being done regularly by NABL & MoEF
approved lab at regular intervals to ensure
whether the fibre is within the prescribed
limit. The bag filters are inter locked with the
manufacturing process. Measurement of it’s
pollutants in the work zone area is being
undertaken and the reports are being
submitted every quarter to UPPCB & MoEF.
We have ensured that in the event of failure
of any of the pollution control devices, the
manufacturing process is put to halt till the
fault is rectified.

To avoid fugitive emissions asbestos fiber bags
should be transported to the works by
containers mode. Bags containing asbestos
fiber should also be stored in enclosed area.

Asbestos bags are received in containers and
are being stored in closed areas to avoid
fugitive emissions.

As reflected in the EMP there will be no
discharge of process effluent. The entire
process effluent should be reused/recycled in
the manufacturing process. The domestic
waste should be adequately treated in a
sewage treatment plant and used for green
belt development.

The plant is being operated on zero
discharge principal. We do not discharge any
process ettluent outside the premises. In tact
the entire quantity of process effluent
generated is being reused for preparation of
raw material slurry.

The company will ensure that the entire solid
waste generated including process rejects, dust
from bag filters and empty asbestos bag will be
reused in manufacturing process. Bag
shredding device should be installed before
commissioning the proposed unit.

The entire quantity of solid waste generated
including the process rejects is being reused
after converting those in powder form with
the aid of pulverizer. Dust from bag filters of
cement & fly ash silos, curbo cutter and the
pulverizer are reused in the process by
mixing the entire quantity with raw
materials in pre-beater tank. Bag shredder is
attached to the BOD. The shredded pieces of
the fibre bags are mixed with the fibre in
fibre mill.

Regular medical check up and health
monitoring of the employees should be carried
out and record maintained. The occupational
health monitoring must be strengthened to
include periodic (6 months) sputum test along

Regular medical checkup and health
monitoring of the employees is being
carried out and the records those off are
being maintained. Sputum test and the PFT
tests are being carried out at six monthly
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with pulmonary test supplemented by X-ray
test annually. The company should also
provide medical and health care facilities at the
work place and if cases of asbestos is detected
necessary compensation should be arranged
under the existing laws.

intervals whereas as X-Ray tests are
conducted annually. A qualified doctor has
been appointed to handle normal health
issues on day to day basis. A vehicle is
provided round the clock to handle any
emergency. Till date no case of asbestosis
has been detected. In any eventuality the
company would follow the existing laws.

GENERAL CONDITIONS:
S.No. | Conditions Compliance status
1. | The project authorities must strictly adhere to | We strictly adhare to the stipulations made

the stipulations made by the Uttar Pradesh
Pollution Control Board and the State
Government

by UPPCB & the State Government.

environmental management cell for effective
implementation of all the above stipulations
under control of Sr. Executive.

2. | No further expansion/modifications in the | We confirm that no further
plant should be carried out without prior | expansion/modifications in the plant would
approval of the Ministry of Environment and | be carried out without obtaining prior
Forests. approval of the Ministry ot Environment,

Forest & Climate Change (MoEF)

3, | The project proponent should comply strictly | We have been granted authorization under
with the Hazardous Waste (Management and | Hazardous Waste (Management & Handling)
Handling) Rules of the Environment | Rules of the Environment (Protection) Act,
(Protection) Act, 1986 as asbestos wastes fall | 1986.
under category 14 of the Rules.

4. | Green belt of adequate width and density | We have been maintaining green belt as
should be provided to mitigate the effects of | specified. When the plant was handed over
fugitive emission all around the plant. A | tousin 2005 by M/S Triage Industries Pvt.
minimum of 25% of the total land acquired | Ltd. Mostly Eucalyptus trees were planted by
should be developed as green belt in | them. Of late disease & pests caused
consultation with the local DFO. everything from leaf drop to eucalyptus

trees splitting & dying. To strengthen the
green belt we have recently planted around
500 number of trees of different species.
Gradually the green belt would be
strengthened . In this regard we have sought
the help of DFO also.

5. | The project proponent shall also comply with | We are complying with all the environment
all the environmental protection measures and | protection measures and safeguards
safeguards recommended in the EIA/EMP | recommended in the EIA/EMP report,
report.

6. | The project authorities will set up separate | We have a separate environment

management cell headed by General
Manager for effective implementation of the
above stipulations .
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7. | The project authorities will provide adequate
funds both recurring and non-recurring to
implement the conditions stipulated by the
Ministry of Environment and Forest as well as
the State Government along with the
implementation schedule for all the conditions
stipulated herein. The funds so provided
should not be diverted for any other purpose.

Sufficient funds have been allocated to
implement the conditions stipulated by
MOoEF&CC & also State Pollution Control
Board. The funds allocated for the above
purpose are being utilized for that purpose
only and would not be diverted for some
other purpose.

8. | The Regional Office of this Ministry at

Lucknow/Central Pollution Control
Board/State Pollution Control Board will
monitor the stipulated conditions. A six

monthly compliance status report and the
monitored data along with statistical
interpretation should be submitted to them
regularly.

Six monthly compliance status report & the
monitored data are being submitted to
regional office of the Ministry & State
Pollution Control Board regularly except for
the Covid Period.

 S.No.

Conditions added vide transfer letter July 21, 2005

Conditions

Compliance status

1. | The company shall comply with all the
conditions stipulated in environmental
clearance No.).1101/42/99-1A.11 dated
20.12.1999.

All the conditions stipulated in EC
No.J.1101/42/99-IA.Il dated 2012.19989 are

complied with.

2. | The company shall follow close circuit fly ash
operations with effective dust extraction
systems.

Fly ash is being received in closed containers
and then stored in silos equipped with bag
filters of suitable specifications.

3. | Measures shall be taken for rainwater
harvesting from the roof tops and storm water
drains to recharge the ground water

Water from the roof top & the strom water
drains is recharged through recharging pit.

4. | Green belt shall be raised in 33% of plant area.

We have raised green belt area to 33%.

Yours fajithfully

Thanking you

ri unit)

1. The Chief Environment Officer (Circle -1)
U.P. Pollution Control Board
House No. TC 12-V, Vibhuti Khand
Gomti Nagar, Lucknow 226 010

2. Regional Officer
U.P. Pollution Control Board
Greater Noida
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M Gmall Ankit Roy <ankitroy577@gmail.com>

Advance service of Reply to be filed in OA 649/2022 of behalf of R5 - UP Asbestos Ltd.

1 message

Ankit Roy <ankitroy577@gmail.com> 24 March 2023 at 22:27
To: sanand.cpcb@nic.in, ranagdhruv546@gmail.com

Respected sir/ma'am

Please find attached the Reply which is being filed on behalf of R5 in the captioned matter.
B Final Reply_Narender Pratap_1.pdf

Kindly treat the same as an advance service.

Regards

Ankit Roy
Advocate-on-Record
Supreme Court of India
+91 8130584944


https://drive.google.com/file/d/13ggKZlpwBoQqtvNQmPTereg_F9nwHIrv/view?usp=drive_web
Ankit Roy
Typewriter
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